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INTRODUCTION

I, the Chairman of the Public Accounts Comniittee, as authorised
by the Committee, do present on their behalf this Two Hundred and
Tenth Report of the Public Accounts Committee (Seventh Lok Sabha)
on Paragraph 2 of the Advance Report of the Comptroller and Auditor
General of India for the year 1981-82, Union Government (Railways) on
‘Performance of Coantainer Service’.

2. The Advance Report of the Comptroller and Auditor General
of India for the year 1981-82, Union Government (Railways) was laid on
the Table of the House on 4th April, 1983. The Public Accounts Com-
mittee examined the Audit Paragraph at their sitting held on st
February, 1984. The Committee considered and finalised the Report
at their sitting held on 23 April, 1984. The Minutes of the sitting of
the Committee form Part 11* of the Report.

3. The Container Service was introduced by the Railways in 1966
between specified terminals in order to wean away diversion of high rated
goods traffic to road by ensuring quick and safe door to door transport
of goods without any handling of contents etther at the transhipment
point, enroute, if any, or at the goods shed. The Committee have,
however, obscrved that after having made a “dent’™, the Railways could
not sustain it and therc had been a gradual fall in the Efficiency Index
of the Container Service, namely, loadings per container per year. In
1971-72, with a holding of 686 containers, the Railways carried 31,880
loadings. But in 1981-82, with 2,345 containers, the number of loadings
was only a fraction more, viz.,, 37,864 loadings. The Efficiency Index
declined from 46 in 1971-72 to 21 in 1980-81 and to 16 in 1981-82.

4. The main reasons for thc deterioration in the performance of
the Container Service were the inability of the Railways to provide the
quality of service which the private road hauliers were able to provide as
also the inability of Railways to compete with them in the matter of
transit time and rates.  Another reason was the inefficient functioning of

*Not printed. One cyclogtyled copy laid on the Table of the House
and five copies placed in Parliament Library.
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(vi)
the road units of the Container Service. With a view to improving the
transit time taken by the Container Service, the Committee have desired
the Ministry of Railways to consider re-orienting the existing system so
as to concentrate more in sectors where it is possible to run a single unit
train from start to finish without any intermediate detention. In addition,
thc Committee have emphasised the need for cutting down unnecessary
hold-ups at the Railways’ and consignees’ ends at the terminals so as to
bring down the transit time in the first instance to the level of the target

time fixed by the Railways and later on to bring it as near as possible to
the QTS time.

5. The Committec have also desired the Ministry of Railways to
make a thorough study of their haulage rates vis a-vis those offered by
road transport, and wherever possible, to make their rates competitive.
The Commitice have also desired the Ministry of Railways to examine
whether the work rclating to repairs and overhauling of the road units of
the container service could be entrusted to private workshops.

6. For reference facility and convenience, the observations and re-
commendations of the Committee have been printed in thick type in the
body of the Report, and have also been reproduced in a consolidated
form in Appendix Il to the Report.

7. The Comumittee also place on record their appreciation of the
assistance rendered to them in the matter by the office of the Comptroller

and Auditor General of India.

8. The Committee would also like to express their thanks to the
officers of the Ministry of Railways (Railway Board) for the cooperation
extended by them in giving information to the Committee.

NEw DELHI ; SUNIL MAITRA
April 27, 1984 Chairman_

Vaisakha 7, 1906 (S) Public Accounts Commilttec.



REPORT

[Para 2 of the Advance Report of C & AG (Railways) 1981-82 on
which this Report is based, is reproduced as Appendix I

1. Introductory

Container service was intreduced from 1966 between specifled
terminals in order to wean away diversion of high rated goods traffic to
road by ensuring quick and safe door to door transport cf goods without
any handling of the contents either at the transhipment point, en route,
if any, or at the goods sheds. The steel containers are water and pilfer
proof, having a carrying capacity (CC) of 4.5/5.0 tonnes and six such
containers are transported on a flat bogie wagon. These services got
established on 9 routes by 1971-72, 12 routes by 1974-75 and 16 routes
by 1981-82.

1.2 In reply to a question during evidence, the Member (Traffic)

Railway Board explained the purpese of introduction of the container
service as follows @

“The main purpose was to see that some of the high valued goods
traffic, which was highrated traffic, high profit yielding as far as
railways are concerned, are diverted by road by giving competi-
tive service both in respect of quality as well as in respect of
overall cost to the customers. The idea was that in the door to
door services which were being offered by the road, there was
certain advantage. So, as an experimental measure, we wanted
to try if we could also give that kind of service and by pro-
viding a container service from the premises of the customer’s
factory to the warehouse or godown where they wanted to
unload them without any intermediate handling of the goods,
there can be some savings.”

1.3 Asked whether the purpose for which the container service had
been introduced had been achieved, the witness stated :

“We made a small dent in it. But I must confess that over the years
we have not been able to sustain this and there has certainly

1
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been fall in the container loading particularly for the past two
or three years dusz to two or three factors. One is erosion in
the Railways’ ability to compete with road hauliers mainly
because of our quality of service which has not been up to the
mark. The other one is our inability to quote competitive rates
vis-a-vis the road hauliers. Moreover, for giving home to home
services, the road cost which forms about 309 to 40% has gone
up in excess and it is our inability to maintain the road services.
We could not give quality service. The third factor is that due
to factors beyond our control. For example, there was a drop
in the offering of the traffic either because of some general
recession in some area or because of the strikes in certain areas
which affected the production in the factories which kept the
containers unutilised or because of the power cuts in Southern
States, there was a drop in the offering of traffic. But as far as
Raiiways are concerned, I would put this that our quality of
service is the main rcason plus the rates that we charged may
not be found suitable for the customers. Now, if we can im-
prove the quality of service and quote the rates which are a
little more competitive, we will be able to retriev: this traffic.”

The witness added :

“So we will have to reorient the system to confine these services to
such sectors where we are able to run a single unit train from
start to finish without any intermediate detention so that the
transit time can be established and confidence can be built wp.
This is my view in regard to the overall position of the
container traffic.”

1.4 On the Committee pointing out that the container service had
been introduced 18 years back and on the basis of their experience why
the Railways have not so far reoriented their programme in this regard,
the Member (Traffic), replied as follows :

“We have to learn by our experience. We had made some changes.
There was some picking up of the traffic, but it has again
declined. In the last 2-3 years, there has been a sea change in
our ability to compete.” Apart from other inherent advantages,
the road service had got the advantage of small unit Jload,
freedom to pick and choose; they have got the flexibility to offer
rates on a day to day basis. Itis a formidable challenge. We
found that we had imcreased our rates to keep up with the
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general price rise, but it became counter-productive .and in
small measure we¢ had reduced it. Your point is well taken ;
perhaps we should have reacted more quickly. To the extent,

we have not been able to do it, the traffic has been .lost and we
will have to do our best to retrieve it.

‘The total earning that “we get out of the container service is of the
order of 3-6 croresa year. It is true that with better manage-
ment of service and market strategies, we may improve it and
even then it will be of the order of 10 crores, against our
earnings of 3000 crores. Our main responsibility is in the case

of bulk traffic. We want to retain this traffic but it would be
limited and we will have to function in this limited field.”

1.5 The Committee enquired whether with the existing constraint of
resources it was necessary for the Railway to diversify into an area, which
was being served by small scale operators. The Member (Traffic) stated
that in case of bulk traffic and in case of long distance traffic, the advan-
tage was in favour of rail from the .economy point of view—diesel
consumption by rail is much more economical.

1.6 It was, however, admitted by the Membar (Traffic) that :

“Sir, we are not doing it in a very big way and ambitious way. In
areas where it is not worthwhile for us to compete, certainly
there is no point in wasting our efforts. That point is well
taken.”

The witness further clarified :

“The utilisation of diesel oil on the Railways is definitely more
beneficial to the economy asa whole. Thatis why we have
been insisting that bulk traffic and long distance traffic where
the overall economics is in favour of rail transport, must go to
the railways. The container service was thought of as an
integrated movement where we could make use of this advantage
and capture the traffic which was going elsewhere. I maintain
that in respect of bulk traffic and long distance traffic, only the
railways are more suitable...It will be suicidal for the economy
if the bulk traffic over long distance goes to the road transport.
There is no dispute about that...... The container service was
only a very small token service that was introduced,”
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1.7 The witness admitted that they started the service in a small
way and added : :

“If] re-alter my strategy and give the service which is fairly

cfficient, ] am reasonably ccrtain that I will be able to get the
traffic.”

II. Holding and traffic materialisation :

1.8 The following table indicates the holding, number of loadings
and earnings during the years 1971-72, 1976-77 and 1980-81 to 1982-83 :

e o —

Year Holding No. of loadings Earnings

Total Per Total Per
container (Rs. in  container
per year lakhs) per day

—

(Rs.)
1971-72 686 31880 46 144 57 5
1976-77 2086 43052 - 21 338 44.4
1980-81 2096 43649 21 511 66.8
1981-82 2345 37864 16 " 542 63.3
1982-83 2464 36173 14.7 597  66.4

(January 1983)

1.9 The Committee desired to know the percentage increase in freight
rates during the years 1971-72 and 1981-82, the Mi_nistry of Railways
(Railway Board) have submitted the following note :

“The extent of increase in freight rate depends on the commodity
and the distance moved. On the basis of statistical figures of
average rate charged for goods traffic in 1981-82 with 1971-72,
the percentage increase is of the ordcr of 144.219

1.10 It will also be seen from the table given above that the container
loading dropped significantly in 1981-82 and the efficiency indices,
namely loading per container per year declined to 16 in 1981-82 as
compared with 21 achieved in 1v76-77. This is indicative of poor
utilisation of container in a year. The increase in the earnings of about
60 per cent during this period is primarily due to increase in the general
tariff rates. On the Western Railway which initially commenced this
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service. in 1966, the decline in traffic was to the extent of 40 percent as
compared to their traffic of 1976-77. Two of their regular services
introduced in 1967 and 1973 were closed in 1979.

1.11 According to Audit, during 1982-83 there was further decline
in container traffic as dptailed below :

Name of Target loading fixed by Railway Loading in
Railways Board (April 1982 for 1982-83) 1982-83
Central 6000 4223
Eastern - 5000 4941
Northern 11500 8717
Southern 6600 ' 5173
South 1500 1830
Eastern 5000 5937
Western 8500 5352
Total : 44100 36173

On an epquiry, the Committee have been informed that no separate
figures about the quantum of Government traffic carried in containers
were being maintained.

1.12 D[xring cvidence, the Committec desired to know the reasons
for the decline in loadings. The Member (Traffic) explained the reasons
as follows :

“ . We had also a number of areas where traffic will be
given to us if we are able to give them an assured service
which they expect from us. Unfortunately, as I mentioned
carlier, because of our inability to run these services
from start to finish as a unit-train and the intermediate
handling of the loads, overall transit also deteriorated and as a
result of that some traffic we could not get. Then there was a
third set of traffic where the rates quoted by the roads were
definitely cheaper than the rates which we quoted. In the last
four or five months we have tried to reverse it where it was
possible for usto accommodate and within the cheaper rates
nad up to December there has been cases we have been able to
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get alittle more traffic. ‘But these are only peripheral advan-
tages, Unless we are able to run a unit container train from
one destination to the other destination and compete with the
road traffic, it will not be possible for us to make a big dent.
So, deterioration in the performance, increase in the rates and
non offering of these traffic facilitics 'were the three main
considerations for the dﬂrop and since we have a certain number
of containers and the overall loading has come down, this figure
will worsen.”

1.13 In a subsequent note, the Ministry have stated :

“The fall in average loading per year is due to increase in the
averagc lead of container services over the years, The average
lead of the container services in 1971-72 was 1218 kms. and this
increased to 1504 kms. in 1981-82. The increase in average
lead of containcr service has centrituted to higher turn round
time. The average loading per container per year is governed
by a number of factors like the average lead and frequency of
offering of traffic. Thcrefore, it may not be possible to lay
down any maximum number of loadings per container in a
year. However, all feasible efforts such as offering suitable
competitive rates for containerised traffic, keeping a close watch
on the movement of containers to improve transit time and
minimise detentions, ensuring supply ol contairers to the needy
terminals etc., are made to improve the number of loadings per
year per container.

1.14. According to the Audit paragraph, in spite of the poor perfor-
mance container fleet was being augmented by addition of 850 containers
besides replacement of 518 containers. Of these ordered (1:68) in
September 1980, 311 containers were received by end of 1951-82, and
the balance (1057) supply was in progress during 1982-83. These addi-
tions were justified to increase container loading by 50 per day.

The committee were informed during evidence that each container
had a capacity of 5 tonne and its average income was Rs. 16000 p.a.
The Railways had made an investment of Rs. 8 to 10 crores.

III. Factors affecting the performance-Overaged and damaged containers

1.15  According to the audit paragraph, initially the life of a contamer
was fixed at 40 ycars—same as of a wagon. Subsequently, in February,
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1981, Research, Designs and Standards Organisation (RDSO) proposed
to fix the life of a containers as 15 years, subject to its being given pro-
per periodic overhaul (PO H).

The audit paragraph further says that :

There was delay in fixation of norms of life after detailed studlcs
with reference to experience of foreign Rlys. by RDSO till January 1983.
The service life was arbitrarily reduced from 40 years to 10 year in 1973
without any basis and the PAC was also advised vide 77th Report (Vth
Lok Sabha) 1972-73. A number of containers were also condemned
(exact number not known) on Western Railway between 1973 and 1981
when these were in service for hardly 10 to 12 years.

The Railway Board vide its letter No. 79-TC/(M&S)/7/13 dated
22.1.83 have fixed the life of container as 15 years subject to the con-
tainers being given proper FOH in Railway workshops.

1.16 The Committec desired to know the reasons for taking a long
time in deciding about the life of a container. The Ministry of Railways
(Railway Board) have submitted the following note :

“Container scrvice was first introduced on Indian Railways in 1966.

The lifc of a container was initially fixed as 10 years in July
1969 on the recommendation of the Research Designs and
Standards Organisation, based on the experience of foreign
railways as at that timc therc was no previous experience of
containers on the Indian Railways. Based on the actual
condition of the containers, some of which had been in use for
more than 10 years, the Ministry of Railways found it desirable
to review the life of the containers. Accordingly, the Ministry of
Railways made a reference to RDSO in August 1979 to make a
review. The RDSO submitted their® recommendations in
March 1981 suggesting adoption of 15 years as the normal
life span for containers, based on the experience gained over the
years by the user Railways in the country and latest practice in

vogue on Railways abroad.”
1.17 It has further been stated :

“When the question of fixing the life expectancy of containers was
examined by the R.D.S.0., it took into account the experience
of the user Railways based on the intensity of utilisation, hand-
ling and maintenance practices as well as the then existing



8

condition of the first generation containers. ~Besides, the prac-
tice followed by British Railways, German Railways and Inter-

national Container Bureau in this regard was also taken into
consideration.”

1.18 In a note, the Ministry of Railway (Railway Board) have
furnished details of the practice followed by British and German Railways
and International Container Bureau in recgard to fixation of life of
containers as follows :

“The life expectancy of containers as per present practice followed
by the International Container Bureau, France, British and the
German Railways is as under :

1. M/s International 15 years—If containers are
Container Bureau, used exclusively for inland
Paris (France). transport with preventive

maintenance.

10 years—When used in
maritime transport.

2. British Railways 10 years—Certain types of
containers last longer than
others depending upon
service operation.

3. German Federal : 15 years—Medium size
Railways containcrs.

10 years—Big containers.”

1.19 During evidence, the Chairman, Railway Board explained the
position regarding life of a container as follows :

*‘As far as life of a container is concerned, it should not be mixed up
with the flate As far as the container life is concerned, we take
into account the normal life in other railways elsewhere in the
world. We checked up the practice in the British, French and
German Railways. We found that the life given was 15 years,

But for containecrs loaded on ships and carried elsewhere the life

given was 10 years. As we did not have any earlier experience,

we have adopted the practice of 15 years, based on their expe-
rience.

* * * *

At the time of introduction, if it was meant that the life of the
container would be 40 years, it was wrong. We are sorry if we



have given the figure of'40 years in respect of the life of the
container.”

1.20 In the meanwhile, according to Audit paragraph, due to absence
of norms for replacement and periodical overhaul, containers in badly
damaged conditions continuc to be in service, which the trade is reluctant
to load. On an enquiry, the Committee have been informed that :

““94 containers of 4.5 tonne capacity manufactured in 1965-66 were
condemned during the period from 1978 to 1981 and no con-
tainers were condemned on age basis between 1973 and 1978.
In addition, 3 containers involved in accidents were condemned
during 1978-81 on condition basis.”’

1.21 The Committee have also been informed that the norms for
periodical overhaul of containers are laid down in Conference Rules part
111 (Rule 2.43) as 1! years for POH and | year for subsequent POHs

w.ef. 1.2.1973.

In reply to a question, the Member (Traflic) informed the Committee
that the percentage of containers which were unuseable and needed
repairs would be about 10°,. He confirmed that all these containers
which were condemned have been replaced and that they were now
making sure that this disability was not there. In regard to periodical
overhaul, he stated as follows : '

“the idea of sending these containers for periodical overhaul is with
that object so that if any damage has occurred in handling, any
bent of short filling that is taken note of and attended to and

the containers are painted. The system of periodic overhaul is
precisely to achieve this objective.”

1.22 On an apprehension expressed by the Committee that there might
be loss in terms of theft and pilferage of commodities booked in over-
aged and damaged containers, the Ministry have explained the position as
follows :

“Damaged containers are not supplied to trade for loading their
goods. Overaged containers are utilised only on the basis of
their good condition and being fit for use. The question of
claims for compensation due to supply of overaged/damaged
containers therefore does not arise.”
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1.23 On being asked during evidence about the amount paid by way
of damages for use of bad containers, the Member (Traffic) stated:

“It would be very negligible, it would hardly be of the order of Rs.
400" to Rs. 5000 a ycar. Considering the fact that we had
about 40,000 containers. it is negligible.”

(ii) Empty haulage of containers

1.24 With a view to reducing empty haulage and improving utilisation
the containers and flats were being utilised on a pooled basis from 1975-
76 and not in Railway based closed circuits. But due primarily to lack
of coordination between the Railways and imbalance of traffic, sizeable
number of containers are hauled empty. According to Audit, a test
check of the performance reports of the Railways for March 1982, indica-
ted empty haulage of containers, the maximum being on thc Eastern
Railway (41.3 per cent of the total inward receipts), followed by South
Central (39 per cent). South Eastern (32 per cent) and Western (27 per
cent). The Southern Railway had the minimum empty haulage of 15 per
cent. Despite the container services being operated on selective routes,
its empty haulage is comparatively, high on the Eastern South Central,

South Eastern and Western Railways.

1.25 Asked as to the reasons for the empty haulage of containers being
so high-between 27 and 41.3 per cent-and the action taken to rationalise
the movement, the Ministry of Railwayvs (Railway Board) have stated in

a note : .

“There is a specific container traffic pattern between a pair of
points. Sometimes, traffic is available only in one direction
and nil or negligible traffic in return direction. However, efforts
are made to rationalise the services in a manner that some
balance of either return traffic or cyclic movement is available.
Empty haulage is also involved while sending the stock for
repairs, POH etc. to the base depots. Therefore, certain percen-
tage of empty movement is always inevitable in any transport

system.

During 1982-83, the extent of empty haulage of containers
varies from 5.5%; to 53.8%( the overall average being 28.1.

The container service pattern is reviewed from time to time so
as to reorganise the same to keep the empty haulage to the

minimum.”
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1.26 As to the percentage of empty haulage varying between 5.5 to 53.8
. per cent during 1982-8%and the feasibility of fixing during 1982-83 target
for empty haulage, the Ministry have stated :

“Certain percentage of empty haulage is inevitable in all transport
systems on account of imbalance in traffic offering. Since the
empty haulage depends on traffic pattern, which also fluctuates
due to variety of rcasons, it is not feasible to fix a target percen-
tage of empty haulage. However, efforts arc made to keep the
empty running to the minimum.”

1.27 When enquired during evidence whether the percentage of load-
ing had come down because therc was higher percentage of empty haulage

during 1980-81 and 1981-82, the Chairman, Railway Board stated “‘that
is one of the reasons why there has been percentage drop.”

The Committee desired to know if cmpty haulage has been due to
inefficient and ill-planned handling. The Member (Traffic) deposed as

follows :

“May | submit that in any transport organisation certain element of
empty haulage is inevitable whether it is road or railways. To
have a perfectly matched traffic i1s very very diffizult. So,
when we do the normal marketing, our effort is to see that this
kind of empty haulage of traffic is kept to the minimum. But
there were certain arca where empty haulage cannot be avdidéd.
And it is also necessary to give some containers to some other
places where traffic would be much more.  So, this adjustment
is not fully within our control. I do admit that efforts and
strategics should be oriented towards reducing the empty haulage
as far as possible. But in a transport organisation it would be
impossible to make it zero. Now, it is of the order of 27°/ and
on over-all basis it is 25°0. Our effortis to bring it down
to 20°.."

1.28 On being told that empty haulage in one of the zonal railways
was more than 40°, and on another Railway loading system was defective
which resulted in decline in container service, the Member (Traffic)
admitted by saving :

“We will have to reorient our marketing strategy to reduce ¢mpty

- haulage.”

1.29 In this connection, the Ministry have submitted detailed note
after the evidence of the representatives was over :
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“A continuous watch is kept on the loading and availability of con-
tainers at various terminals by the é&ilways and in Board’s
Office and to reposition the empty containers to the terminals
where the demand is not fully satisficd. The pattern of loading
of containers or for that matter any transport requirement
varies from arca to area, scason to season and it is therefore,
essential to make available empty Containers to the terminals
where there is a Demand, it is not, therefore, possible to
climinate empty running or fix a percentage of -empty running.

It may be pointed out that the empty running ratio should be
calculated on the basis of despatches instead of receipts as the
terminal has to load the maximum number of containers possi-
ble and despatch the balance empty containers with the specific
purpose of supplying to the other needy terminals.

A table showing the percentage of empty haulage for the years

1982-83 and 1983-84 (Upto October) on the basis of despatches
1s given below :

Railway 1982-83 1983-84
(Upto October)

Central 12.89% 33.34%
Eastern 3.55%, 18.87%
Northern 33.459, .30.139,
Southern 36.40°, 30.18%
South Central 17.68°, 27.739%;
South Eastern 1.36%; 16.73%;
Western 9.32°, 16.37°,

Average 20.159, 264 9

The average percentage on Indian Railways for the year 1982-83 was
20.15% with the maximum percentage being 26.40% on Southern
Ruiiway and minimum being 1.36% on South Eastern Raitway.
Similarly for the year 1983-84 (upto October) the overall figure
is 26.4", with the maximum being 30.347; on Central Railway
and minimum being 16.379) on Western Railway. It would,
therefore, be seen that the overall empty haulage ratio has been
varying between 20-307, which is quite normal for the establish-
ed pattern of traffic on the Indian Railways. Moreover, it may
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be pointed out that there are a large number of containers
transferred from one terminal to the other viz. from Carnac
Bridge to Wadi Bunder and from Shalimar to Howrah and
vice versa to meet the changing demands of traffic within the
contiguous industrial areas. The above figures take these trans-
fers also into account. The containers going to the workshops
for POH are also accounted for. 1f these two transactions are
deleted from the figures the percentage of empty haulage of
containers will come down substantially.

A continuous watch on the loading and empty running of each
container scrvice is being kept by the Railways and also in the
Railway Beard to keep the empty running to the minimum and
also to supply the containers to the needy terminals to improve
the loading. Similarl‘y, on the basis of loading, a review of the
‘various services is undertaken to withdraw those scrvices which
are no longer patronised and also to introduce additional ser-
vices if justified.”

Own your own container

1.30 A scheme called “own your own container™ was [aunched in the
year 1972 but there was no response from the trade. The scheme was
again revived in 198'. In December 1980, 12 containers were purchased by
a firm of Nepal (M/s. Nationai Trading Co.) from the Railways stock for
movement of Nepalese cargo by rail from Calcutta port to Raxaul. The
carriage ol containers over this route involves transhipment of containers
from BG to MG flat at Garhara. Despite this tact, the number of con-

tainers offered for carriage by Railways in this service was 15 to 20 per
" month on an average.

1.31 In this connection, the Member (Traffic) informed the Com-
mittee during evidence :

“I would submit that a much more interaction is required 1in this
before we formulate the scheme. Unless the scheme is attractive
I am afraid we will not be able to make success out of it.  We
will go into it. The responsc was not very cncouraging at that
time. Then we did it in a limited scale. We could succed with
traffic going to Nepal. But we have not been able to doitin a
bigger way. We have to seec whether there is any need or scope.
We have to cvaluate the success of the scheme.™
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(iii) Excess turnround time

1.32  According to the Audit paragraph, the turnround time has 1n-
creased from 17 days in 1976-77 to 21.6 days in 1981-82 vide Appendix
I1. This high turnround time is partlv accounted by transit time for move-
ment of containers between the two terminais and partly by its hold up
at the Railway’s or consignee's premises at the terminal. The Zonal
Railway fix a target transit time for cach container service. The con-
tainers arec moved by nominated quick transit (QTS) goods trains. The
average speed of such QTS trainsis 22-23 km per hour. Hecence the
transit time of containers by these trains cven on the longest cantainer
route between New Delhi-Bangalore (2545 km) would not exceced
days. A test check in Audit of the performance reports of regular
services for-March 1982 of the Zonal Railways revealed that the target
transit time have been fixed much in excess of the running time required

by QTS service and the actual transit time taken for the movement of
containers was still higher as brought out below :

Railway Container service  Distance  Transit time  Actua!  Actual

From To (km) (daysi transit  transit
as as time time
com fixed taken  during
pared by by March
with Rail-  Rail- 1983
refe- ways  ways was
rence  (days) (days) as
to under :
QTS (In days)
i 2 3 4 S G 7 8
Southern Tondiar- New 2185 4 10 14 is
pet Delhi
(Madras)
Bangalore New 2544 5 11 15 17
Delhi
Northern New  Bangalore 2344 5 20to 13 to
Dcthi

Nzw  Tendiar- 2185 4 21 14
Delhi  pet
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1 2 3 4 5 6 7 8
Central Wadi  Tondiar- 1286 3 6 15.7 11.0
Bunder pet
Wadi  Sccun- 794 2 5 118 1.3
Bunder derabad
Wadi  Shalimar 1963 4 6 7.6 92
" Bunder
Wadi  Yesvant- 1114 2.5 6 15.4 1.1
Bunder pur .

- r— ¢ et e e —— e — — B

1.33 Due to excessive transit (turn-round) time, Central Ratlway was
. not able to meet fully the demands of trade for containers during the
year 1979-80 to 1981-82. There were shorttalls in the supply of empty
containers to the extent of 4133 in 1979-%0, 3697 in 1960-%i and 1079 in
1981-8 - leading to decline from 0186 containers in [976-80 to 5372 con-
tainer 1n 1982-83.

1.3+ On the Western Rariway ano the contawmcer joudmgs dechined
from 8822 to 0059 Detween i977-75 and 1981-82 due to shortage caused
by detention to containers. A randem check by Audit in October 1981
revealed that contuiners were often detained {or unduly iong periods
extending upto 21 days alter their Lrrnval at the terminais by the consig-
necs using them as storage godown. Asa resuit the Western Railway
could not achieve the turgets of loading laid down by it in any of the
years from [976-77. It closed down the scrvices on {arnac Bridge-
Asarva and Carnac Bridge—ilota routes in 279 due to decline in trailic
resulting from its inability to keep to thc prescribed transit time, origina-
lly committed to the uscrs.  The contamer loading on Western Railway
further declined to 53°2 in 1982-83.

1.35 It is scen from Append.x-1ll that Actual lead of container
scrvice during  1Y81-82 is 1504 km. (of Goods Revenuce Statistics).
On the basis of an average lcad of 1590 km. for container traffic
actully achieved during the 30 month period {Aprii 1978 to
September 1980), weightage for empty haulage of 26 per cent and
a period of six days for loading/unloading at the two terminals, the
reasonablc turnround time including transit time for a container works
out to only 10 days. Against this, the actual turnround was 21.6 days in
1981-82 indicating poor utilisation of the containers. Calculated on the
basis of turnround of 10 days, the requirement of containers even for the
maximum loading (43649) achieved in 1980-81 was about 1364 containers
whereas the actual holdings at the end of 1981 was 2345. This would
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indicate that as many as 981 containers could be spared for additional
loading by controlling the transit time and reducing the detentions at the
terminals by the Railways. Thus, due to excessive turnround, the earning
potential of Rs. 65 thousand per day or Rs. 2.40 crores per annum on
their exiSting holding of containers, has not been harnessed. Audit para-
graph adds further that on this basis, the reasonable turnround time
would work out to even less then 10 days. In 1982-83 in view of further
increase in the holding and decrease in container loading, the actual
turnround deteriorated to 23.8 days. (Vide Appendix 1V)

1.56 To a question what were the reasons for excess transit time of
. container service between different pairs of stations and what steps have
been taken to control the transit time, the Ministry of Railways have
stated in a written reply :

“The contuiners are cleared by quick transit service wherever avai-
lable. The frequency of such fast goods trains get curtailed due
to non-availability of adeqaute load. Exccss transit time is also
duc to time taken in attaching detaching of wagons en routc.

The transit time can improve if direct superfast goods trains are
run regularly on container routes. A watch is kept on the ter-
minal detention of containers and on transit time.”

1.37° On being asked whether the Railway Board was considering

any proposal for introducing super fast goods train, the Member (Traffic)
replied :

““The Paranjpc Committee which went into it has recommendcd that
between certain points we should run unit trains. They will be
superfast trains, from the start to the finish : they will cover the
distance in a guaranteed time ; without intermediate handling
we are trying to introduce such trains.”

1.38 At the instance of the Committee, the Ministry of Railways

(Railway Board) have furnished the following dctails of the transit time
. taken during May-June 1983 on various services :

Name of service May 1983 June 1983
Target Actual Target Actual
(in days) (in days)
1 2 3 4 5
New Delhi-Howrah 3 4 3 4
Howrah-New Declhi 6 7 6 7
Carnac Bridge-New Delhi 5 5 5 5
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1 2 3 4 5
New Delhi-Carnac Bridge 3 5.5 3 5.5
Secunderabad-New Delhi 14 13 14 13
New Delhi-Secunderabad 12 12 12 12
New Delhi-Toudiarpet/
Bangalore 10/11 14/19 10/11  14-15
Bangalore-Tondiarpet
New Delhi 16 11 16 13
Tondiarpet-Wadibunder 6 135 6 13.2
Wadibunder-Tondiarpet 6 10 6 10
Tondiarpet-Shalimar 10 10 10 10
Shalimar-Tondiarpet 6 10 6 12
* Shalimar-Wadibunder 6 10 6 9
Wandibunder-Shalimar 9 8.5 9 7
Secunderabad-Wadibunder 5 12 5 13
Wadibunder-Secunderabad 5.5 2 5.5 6
Shalimar-Secunderbad 12 11 12 12
* Secunderabad-Shalimar 11 NA 11 14
Bangalore-Wadibunder 5] NA. 6 122
Wadibunder-Bangalore 6 14 6 13

1.39 Asked the number of days QTS services were run on the routes
mentioned in the statement given on pre-page, the Ministry have furnished

the following information :

Routes

1

New Delhi-Howrah )
Howrah-New Delht
Carnac Bridge-New Delhi

New Delhi-Carnac Bridge

No. of days on which
Express Goods trains

WCItC run
1980-81 1981-82
2 3 -
336 309
350 317
312 312%(*on
all days
except
sundays)
347 336
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1 2 3
Secunderabad-New Delhi (¢x Balharshah) 18 14
New Delhi-Secunderabad (upto Balharshah) 208 231
New Delhi-Tondiarpet,/Bangalore 208 231
Bangalore Tondiarpet-New Delhi 18 14
Tondiarpet-Wadt Bunder » 3 43
Wadi Bunder-Tondiarpet 200 178
Tondiarpet-Shalimar 17 5
Shalimar-Tondiarpet 59 111
Shalimar-Wadi Bunder @ 560 @ 1360 (on 3
days a week)
Wadi Bunder-Shalimar 288 222
Secunderabad-Wadi Bunder (ex-Wadi) 33 43"
Wadi Bunder-Secunderabad (upto Wadi) 200 178
Shalimar-Sccunderabad (upto Vijayawada) 59 111
Secunderabead-Shalimar cex Vijayawada) 17 5
Bangalore- Wadi Bunder (ex Guntakal) 53 43
Wadi Bunder-Bangalore (upto Guntakal) 200 178

—

The number of trains run on certain routes was less due to imbalance
in traffic offering in return direction.

1.40 (iv) Demurrace rates or containers

Audit para states that though the container service was in operation
from January, 1966, demurrage charges for the dclayed release of the
container were introduced from September 1979, thus penaltv was imposed
on users for detaining the containers in their premises till then. The
demurrage rate viz. Rs. 30/for the first day was very low as compared to
the average earnings of Rs. 57/per day of a container in 1971-72, Rs 67/-
in 1980-81 and Rs. 63/-in 1981-82. The above demurrage does not take
into account the consequent detention to the wagon flats, road units and

its staff.

1 41 The Committee desired to know the reasons for the demurrage rates
on containers beine fixed at a rate (Rs. 30 per day) much lower than its
carpings per day and whether it was not considercd nccessary that the
demurrage rates fixed should take into account element of consequent
detention to wagon flats, road units and staff. They also wanted to
know if there was anv proposal to revise the demurrage rates. The
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Ministry of Railways (Railway Board) in their reply stated. The question
of levy of dcmurrage on containers was examined in detail in 1979, and
a decision was taken to levy demurrage charges on inward loaded con-
tainers not released by the consignees at the terminal within 24 hours of
placement for unloading. The present demurrage rates (revised from
November 1979) are as under :

Ist Day — Rs. 30/-
2nd day — Rs. 36/-
3rd day —_ Rs. 48/-
and onward

While fixing the rates of demurrage charges in 1979 the then prevai-
ling rates of demurrage for conventional wagons were taken into account
and fixed pro-rata on the basis or carrying capacity of the containers 5.0
tonne viz-a-viz that of a BG four wheeler (22 tonnes). The demurrage is a
renalty charged to discourage trade to detain containers unnecessarily
and as such the average earnings of container has no relevance with the
demurrage rate fixed. As the wagon flats, road units and staff are not
detained by the customers, there i3 no justification to take these elements
into consideration for fixing demurrage charges. Morcover, the container
service being sensitive, it was feared that if the demurrage rates are incre-
ascd the trade might resent and divert the traffic to road, Besides there
were hardly any cases of heavy dzlays to containers at warehouses of the

users.

At present there is no proposal to revise the demurrage rates of
containers.
1.47 The following statement furnished by the Ministry indicates the

number of containers detained during the last two vears and the amount
of demurrage collected therefor :

Place/Railway 1981-82 1982-83
o No. of Amount of No. of Amount of
containers demurrage containers demurrage
detained collected detained collected

Rs. Rs,

1 2 3 4 5
1. Bombay (Central) 539 . 78.658 463 66,674

2. Calcutta (Eastern) 215 42,098 147 17,892
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1 2 3 4 5

3. New Delhi N
(Northern) 859 1,32,191 1,146 1,50,994
4. Madras Southern) 114 24,726 80 14,718

> .

S. Bangalore J

6. Secunderabad (SC) 22 1,519 11 810
7. Calcutta (SE) 606 9,636 24 3,928
8. Bombay (Western) 737 93,648 703 1,07,507
Total 2,552 3,83,476 2,574 3,62,523

1.43 Asked whether the customer was at liberty to detain container,
the Member (Traffic) informed the Committee during evidence as follows:

‘“‘Again when we were competing with the quality of service when
we started the container service, we don’t think any~demurrage
was charged, because we felt that by inducting them to take
this traffic, this irritant, if due to factories on strike or disloca-
tion in his arrangement is there and if he wants to keep the con-
tainers for a day or two, we can accommodate. So, keeping
that in view we did not charge him demurrage, But when we
found some of the customers were using it bevond the reason-
able limit, we introduced the concept of demurrage charges.”

1 44 To a question whether the practice of unnecessarily detaining the
container was due to the fact that the customer was not expected to pay
demurrage and whether it was not necessary that something should be
donc about it. the Member (Staff) replied as follows :

“The incidence of such people retaining the containers for a long
time is not very high. But the point you have made is noted
and we will see if we can have any check on them.”

1.45 According to the Audit paragraph, all the container terminals e.g.
Wadi Bunder, Shalimar, New Delhi, Bancalore, etc. are not open for
delivery on Sundays and Holidays unlike the goods sheds at these places

which do not obscrve such holidays. As a result, the containers and the
connected assets such as wagon flats, road units etc. remain unutilised.

1.46 The Committee desired to know whether, with a view to better
utilisation of containers, it would not be feasible to open the container,
terminals on Sundays and Holidays as in the case of goods sheds. Ina
written reply, the Ministry have stdted “‘container service are operated on
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door to door basis and the unloading and loading of containers is under-
taken by consignors/consignees at their godowns. Since most of the
business establishments remain closed on Sundays and holidays, container
service operates only on werkiog days.

“Therefore, the question of extending them to Sundays and holidays
is not considered necessary.”’

(v) Non-extension of container scrvice over BG/MG routes

1.47  According to the Audit Paragraph, at present container
service operates only on one MG-cum-BG route viz.,” Wadi Bunder-
Yesvantpur (introduced in November 1969) with transhipment of contai-
ners at Guntakal. Therc has been no further expansion of such
service. But it has been stated in additicnal information furnished
by the Audit that with the conversion of the MG scction from
Guntakal to Bangalore into BG and opening of BG route from January
1983 Wadi Bunder to Yesvantpur container service is operated entirely
over the Broad Gauge. It has been stated that there is no proposal at
present to extend the service over the MG-cum-BG routes. Upon this
the Committee enquired as to what was the necessity of designing con-
tainers for MG-cum-BG routes. The Ministry have explained as
follows : |

“The first BG-cum-MG service between Wadi Bunder and Yeshvant-
pur was introduced in 1969 which remained in force tiil Jan. "33
when Yeswantpur got connected to Wadi Bunder by all BG
route duc to conversion of Bangalore-Guntakal Section. In
addition another BG-cum-MG scrvice was introduced between
KP Docks, Calcutta and Raxaul in December 1980. The first
lot of 4.5 tonues containers manutactured initially were capable
of moving on BG only and after the initial expericnce all new
containers with 5 tonnes capacity were so designed as to be
capable of moving on both BG & MG systems universally.”

1.48 But, it was explained during cvidence by Member (Traffic)
that the thrust of investment and marketing efforts was on BG routes for

the following reasons :

“We found that traftic on that routc was much more favourable to
*us. That is why, we concentratc on the broad gauge routes
where we arc getting a large amount of earnings.  In respect of
meter gauge, we have constructed only 9 flats. - We tried in
away at Bangalore also till the gauge conversion is completed.
Also we tried in Nepal-Raxaul route. We did not go in a big
way. We are concentrating on the broad gauge routes only.
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But it will be done by transhipment. Even in these places there
exists the road transport system. In these route scrvices, it is
a question of our being able to complete. Any transhipment
would mean additiona! delay because of transhipment, waiting
for matching stock and all that.  That was why we did not go
in a big way in the transhipment point.”

1.49 The Committce suggested that if container system was intro-
duced throughout the country, transhipment problem would also be
reduced and desired to know the views of the representatives of the
Ministry of Railways (Railway Board). The Member (Traflic) deposed as

follows :

“There are two poin'ts. The major bottleneck of the transhipment
is two in naturc. Onec is extra transhipment time and the other
is damage to the consignment. As far as damage during tran-
shipment, paiticularly industrial geods of high value, it is of
serious proportion, Piiferage also causcs lot of problems. If
you containerise them, during the transhipment, this danger will
not be there.

Transit time would still be there because of the provision
of matching stock from broad gauge to meter gauge. Even with
the larger pool of wagons at our disposal there is a problem.
The flow is diffcrent and the area is different.  With the best
will in the world. we are able to achreve  certain degree of efli-
ciency. Now, inthe context ol adequate numbcer of containers
being made available and our cfforts to optimise the use of
existing containers, we will certainly undertake a study to sce
whether it is possible in certain rutes and we will try to do that

also.”

(vi) Porformance of road units

1.50 According to the Audit paragraph, the Railway’s container
terminals hold 116 road units consisting of a tractor and trailer unit
costing Rs. 79,3i:0 cach (total investment Rs. 91.64 lakhs). A test check
of their performance reports during March 1982 disclosed that only 58
vehicles were in effective use ior delivery and collection of the containers;
11 vehicles were out of use (cost Rs. §.69 laklis) due to cannibalisation of
their parts, ctc. (4 on Western, 4 on the Central, one on the Southern
and two on the South Centrai Raitlways) and the rcmaining 47 were
either under repair or awaiting repairs cte. Thus, according to audit,
hardly 509 of the vehicles werc in effective use for container traflic,
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1.51 The Audit in a further test check of performance reports of
March 1983 disclosed that out of 106 vehicles, 60.7 vehicles were on an
average on line. On Southern and South Eastern Railways out of 23
and 13 road vehicles only 13.5 and 5.6 were on line in March 1983.

The poor performance of road units was mainly duc to maintenance
problems. As the Railways workshops are not geared for the POII and
other repair of road vehicles, these had to be looked after by outside

contract agencies.

1.52  As to the rcasons for ncarly haif the road vehicles being out
of use, the Ministry have explained that “most of the road equipments
were procured about 10 to 15 years ago and have bccome aged requiring
major repairs resulting in higher percentage of ineffectivencss.  All possi-
ble steps are taken to get the equipment repaired and put back into
service,”

1.53  To a question regarding the steps proposed to be taken to
improve the performance of road units, the Ministry have stated that
“there are some delays in maintenance of road units in a Government
Organisation as compared to the private arrangement and thcse are un-
avoidable duc to a variety of reasons.”

In a notc submitted subsequently, the Ministry have stated as

follows :

“Large workshop facilities for repair of road vehicles are not main-
tained on the railways because the number of such units is
extremely limited. On account of this, the average down time
and the cost of repairs inevitably tend to be higher. Ftrom
experience it is seen that the work relating to road hauiage if
entrusted to established road hauliers will work out cheaper as
compared to the existing system. The suggestion of entrusting
the work to the contractor is under considcration.”

1.54 Referring to the proposal to cntrust the road haulage work to

a private contractor, the Committee enquired whether the real reason for
nearly half the road fleet being out of service was coliusion between the
officials of the Department and private partics. The Member (Traffic)

replied :

“When 1 was working as a Chief Marketing Superintendent in
South-Eastern Railway, this was my concern. The reason for
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ineffectiveness was not the vested interest. It arose primg.rily
out of the inadequacies of our maintenance infra-structure. In
the first place the number of vehicles which 1 had to maintain
was 12-14 trucks. The total 120 is spread all over the country.
Staff 1s not sufticient. 1 admit therc is lacuna in planning.
But the fact is, the service is not as efficient as it should be.
The total number of trucks is 120. These are at different
places.”

On the Committee pointing out during evidence that the perfor-
mance of the road units was a contributing factor to losses, the Member

(Traffic) admitted :

“It is necessary to maintain  the road units in an efficient manner.

Perhaps the prescnt system of servicing and maintaining them
is not conducive to efficiency. It may be worthwhile giving it
to a private company which will be able to do a better service.-
Incidently it wiil reduce our cost.

* % o * %

...but what is more ineflective 1s the road umts, which affect

1.55

the service.  We are thinking of the strategy with regard to
that. For want of sufficient and proper maintcnance, it is
pushing up the cost and reducing the reliability of service.™

In a subscquent note the Ministry of Railways have furnished

the tollowing figurcs regarding the number of time services of private
road hauliers were utilised and the amount paid to them during the last

by the Northern, Eastern and South Eastern Railways (other

five years
Railways did not utilise tiie services of private hauliers).
STATEMENT
Ratlway No. of time private road Total No. Amount paid
hauliers were utilised during  of containers to them
last S years handled (Rs.)
Northern For 2 months between 279 Rs. 17,072.59
: 18/12/82 and 17/2/83
Eastern For the period from 446 Rs. §9,692.00

S. Eastern 10 times 373

April 79 to Oct. 80
Rs. 73,860,00
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It has also been stated that the total amount spent on private hauliers
has been recovered from the concerned parties as per containers charge
basis.

1.56 The performance of the container service upto 1974-75 on the
various Zonal Railways was commented in Para 8 of the Report of Com-
ptroller and Auditor General of India for thc year 1975-76, Union
Government (Railways). Arising out of this paragraph. the Public
Accounts Committee called upon the Railway Board, it-r alia to under-
take a study of the economics of each container service through their
Efficiency Bureau. The Railway Board had informed vide action taken
note dated 2.12.78, that the Efficiency Bureau of their Ministry has been
undertaking a systematic studv of the economics of cach container
service. However, no such study has been initiated by the Railway Board
so far (till 1982) pursuant to Public Accounts Committee’s above recom-
mendation.

Asked the reasons for not conducting any study in this regard, the
Ministry of Railways have stated in a note as follows :

“An attempt was made in [979-80 to study the economics of each
container service but it could not succeed, since all containers
and flat wagons were already being utilised on pooled basis on
all services in order to improve their utilisation on account of
imbalance in traffic between fixed pair of points.”

1.57 Asked during evidence ivluy' the stndv had not been conducted,
the Member (Traffic) apologised by saying :

“l place on record my unqualified-apology. When the container
service was first introduced, the project estimates were being
worked out on a certain basis routewise. The parameter, design,
data were on a particular system or working.

In 1979-80, 1 found from the old record, that an cttempt was
made in the Railway Board Office, to work out economics. The
old terms and guidelines werc not relevant to the situation
today because of the pooling of the containers. That was not
conclusive cnough. Unfortunately, this was not pursued. I
apologise once again.

After having come to know | have taken the work on hand. |
assure you that it will be done as early as possible.”’
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1.58 The Ministry of Railways (Railway Board) have not yet (Octo-
ber 1982) undertaken a study of the economics of the container service
for testing its viability keeping in view changes in the pattern of move-
ments introduced {rom time to time such as :

(a) pooling of containers among the railways from 1976 ;

(b) Joading of containers in BOX and KC wagons on a substantial
scale due to shortage of container flats and for operational
reasons and ;

(c) trafic in ISO containers owned by non-railway parties.
According to Audit the aforesaid factors indicate need for a
fresh financial appraisal of this scheme, but the Railway Board
Lave not carried out any financial appraisal of their container
service either individually or for the service as a whole since
1976-77.

1.59 The Committee desired to know why a study of the economics
has not been made since its inception, the Ministry of Railways gave the
following reasons :

“The study regarding financial appraisal of individual container
services is practical only when the containers and flat wagons
allotted for the respective services are utilised on a closed circuit
basis. Since 1975-76, ail containers and flat wagons arc being
utilised by the Railways on a pooled basis on account of
imbalance in traffic betwecen fixed pair of points. Therefore,
such studies for individual container services have not been
undertaken.”

1.60 The Committee desired to know the percentage of increase in
freight on traflic carried in containers effcctive from April 1983 and how
these rates compared with road freight. The Ministry of Railways
(Railway Board) have furnish-d the following statement :
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Service/Commodity Tariff rate Tariff rate -%ége incr- Comparative
per quintal per quintal ease. road rate
prior to after 1.7.83 per
1.7.83 ‘ quintal

Rs. Rs. % Rs.

Carnac Bridge-

New Delhi.

Soap 22.78 28.32 24.0 Rs. 35/-to

Lubricating Oil 55.40 62.01 11.9 Rs. 40/- per

Biscuits 30.72 39.55 28.7 quintal,

PVC Rosings/

Compounds 32.30 41.59 28.7

Plastic Mfd. 55.40 62.01 11.9

Radio/Transistor 41.83 53.84 28.7

Milk Powder. £ 32.30 39.55 22.4

Note :  The above railway rates do not jnclude road portion charges .
which have becn increased from Rs. 10.59 to Rs. 12.30 per
V.K.M. i.e. 21.3%,.

Tondiarpet- Wadibunder

Rs.

Elec. Typewriter 30.90 33.07 10.0 25 to
Nickel/ Rs. 40 per
tin Ingote 40.50 44.61 10.1 quintal.
Liquor 36.24 39.67 9.5
Lubricating oil 60.50 66.27 9.5
Welding Rod. 51.07 <9 ¥l 17.1
Tondisrpet Shalimar
Elec. Type-writer 30,90 3320 7.0 Rs. 25 to Rs,

45 per
Nickel/Tin Ingots 54.50 54.50 (not revised) quintal.

Liquor 44.40 47.94 8.0
Lubricating Oil 77.00 81.73 6.4




Tondiarpet-New Delhi

Elec. Type-writer 40.62 43.95 8.2 Rs. 50to
Rs. 60 per

Nickel/Tin Ingots 58.61 64.16 9.5 quintal

Liquor ‘ 49.80 54.24 9.3

Lubricaing Oil 84.11 92.35 9.8

Welding Rod 68.37 80.32 17.5

Note :  The above Railway rates per quintal have been worked out
based on container rates.

Wadibunder-Shalimar

Medicines 50 S1 20 Rs. 50to
Glazed tiles 48 50 42 Rs. 60 per
Switch gears 84 90 7.1 quintal
Lubricating Oil 74 80 8.1
PVC Rosin 05 70 11.1
Biscuits 67 68 1.5
Radio,’Tr;msistors 74 80 8.1
Batteries TL Cells 68 74 ‘ 8.8
Plastic goods 102 104 1.9
Soap 47 48 1.2
Detergent 65 70 5.7

Wadibunder-Tondiarpet

Medicines 33 36 9.1 Rs. 32to
Glazed tiles 30 31 3.3 Rs. 36 per
Switch gears 75 82 93 quintal
Lubricating Oil 47 50 6.4

Biscuits 50 54 8.0
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1 2 3 4
Radio/Transistars
Batteries TL Cells 53 59 11.3
Plastic goods 77 80 3.9
Soap 30 -32 6.9
Detergent 45 49 9.1

Wadibunder-Secunderabad

Medicines 29 32 10.3

Rs. 16 to
Glazed tiles 19 21 10.5 Rs. 22 per
Switch gears 54 59 9.2 quintal
Lubricating Oil 24 28 128
Radio/Trans. 57 61 7.1
Batteries 29 32 10.3
TL Cells Plastic N 58 6.4
goods
Soap 16 17 5.4
Detergent 26.25 28.50 7.7
1.61

The Committee desired to know how the Railways proposed

to compete with road transport. The Ministry of Railways (Railway
Board) have stated in a note as follows :

“In order to meet the competition from road transport, measures
have been taken by the Railways to quote special reduced station to
station rates wherever justified. However in view of the overwhelming
advantages and complete freedom to choose the customer, commodity

rates and routes, enjoyed by Road Transport, the scope for any apprecia-
ble improvement in this is very limited.”

A statement showing the transit time by road between the various
points has also been furnished by the Ministry.
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Routes - Transit time by road

(number of days)

1. Madras—New Delhi 5106
2. Madras—Calcutta o 4t05
3. Madras—Bombay e 3
4. Bangalore—New Delht 6to7
5. Bangalore—Calcutta 5t06
6. Bangalore—Bombay .. 2
7. New Delhi—Bombay 3
8. New Delhi— Calcutta 3
9. New Delhi—Secunderabad 4
10. New Delhi Madras'Bangalore 5
11. Bombayv New Delhi 3to4d
12. Calcutta New Delhi 4
13. Secunderabad Bombay 1
14. Secunderabad -New Declhi 3
15. Secunderabad —Calcutta 4
16. Secunderabad —Madras/Bangalore 1
17. Calcutta—Bombay Sto?7
18. Calcutta Madras 4to05
19. Bombay—Madras 3to S
20. Bombay—Bangalore 3to 4
21. Bombay—Calcutta Sto6

1.62 Asked to give a financial assessment of the container service,
the Ministry of Railways (Railway Board) have informed the Committce
as follows :

“A rough exercise undertaken on one of the Railways to asscss the
financial viability of the container services has shown that the return on
the capital investment was approximately 24.92°7 and 20.16°; for 1981-82
and 1982-83, respectively. ’

Action has been initiated to make a Railway-wise appraisal of the
container service for the year 1982-83 and the results will be furnished to
the PAC within the next six months."”
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1.63 The Contalner Service was introduced by the Raftways in 1966
between specified terminals m order to wean away diversion of high rated
goods traffic te road by ensuring quick and safe door to door transport of
goods without any handling of coutents either at the transhipment point,
en rouie, if any, or at the goods shed. These services got established on
9 reutes by 1971-72, 12 rentes by :1974-75 and 16 reutes by 1981-82
The Committee, however, observe that after having made a “dent” in the
traffic all aleng held by the road transpert, the Railways could not sustain
it and during the last few years, there has been a gradual fall in the
Efliciency Index of the Service, mamely loadings per container per year.
In 1971-72, with a holding of 686 centainers, the Kailways carried 31,880
loadings. Batin 1981-82, with 2,345 costainers, the number of loadings
carried was oaly a fraction more, viz., 37,864 loadings. The Efficiency
Index, declined from 46 in 1971-72 to 21 in 195081 and to 16 in 1981-82.
Ou the Western Railway, which initially commenced this Service in 1966,
the decline in tratfic was to the extent oi 40°/ as cempared to their rraffic
of 1976-77. Two of their regular services introduced in 1967 and 1973
were closed in 1979. During 1982-33, there was further decline in the
container traffic,

1.64 As to the main reasons for tie deterioration in the performsamce
of the Container Service, the Commiiice observe that although certain
external factors beyond the contre] of tailways iiad accentnated the pro-
cess of deterioration, the root cause, as admitted by the Member (Traffic),
Raitway Board, was the inability of the Railways to provide the ‘quality of
service’ which the private road hauliers were able to provide as also the
inability of the Railways to compete with them in the matter of transit time
and of rates.  Annther reason was the incfficient functioning of the road
units of the Railwavs Container Service.

1.65 As the Commitiee observe, the road traific has certain inherent
advantages over the Railways in the matter of providing door to doer
service. The trausit time taken by the road transport is much less than
taken by the Container "Service. For instance, the tramsit time fixed by
the Railwavs between New Delhi amd Tondiarpet (Madras)-a distance of
2185 Xm.-is 10 days but the actual time taken by the Contaiwver service
is 14 days. As agaiast this, the transit time taken by the road transport
is 5-6 days. Likewise, the traasit time fixed by the Railways between
New Delhi and Bangalorc—a distauce of 2544 Km.—is 11 days, but the
time actually takes is 15 days. As agaiost this, the traosit time
taken by the road transport is 6-7 days. The road transport has also the
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advantages of smaller unit load, freedom to pick and choose and flexibi-
lity to offer rates on day to day basis. Rather than haul the truck erpty
on the return jonrney, if may even accept half the usual rates but not so
the Container Service. The question now arises, thcrefore, is whether it
was at all wise on the part of the Railways to have ventured into this line.
The Committee have, however, considered the matter in a wider perspective
~ especially in'the coatext of development of integrated Sea. Rail and Road
Container Service the world over. Considering the overwhelming advan-
tage enjoyed by the Railways in the matter of fuel consumption in case of
long distance, the Committee feel that in the interest of optimum utilisa-
tion of scarce resources of the country, the Railways should not only conti-
nue with the Container Service but also extend its coverage provided they
can successfully overcome the shortcomings they are facing at present.
This, the Committee will like to point out, is no easy task and for this the
Railways will have to do some hard thinking not only to re-orient their
whole approach and strategies but will have to be much more businesslike
than hithertofore.

1.66 In the succeeding paragraphs, the Committee have dealt with
various specific points raised in the Audit paragraphs in regard to ' the
performance of the Container Service.

The Committee observe that one of the main reasons for the deterio-
rating performance of the Container Service is the unduly high turn-
round time of Containers, The reasonable turn-round time for a Con-
tainer has been worked out as 10 days. As against this, the actual turn-
round time of the Con tainer Service during 1981-82 was 21.6 days on an
average. The turn-round time is partly accounted by transit time for
movement of Containers between the two terminals aand partly by their
hold-up at the Railways or consigncess’ premises at the terminal. How
excessive js the transit time taken by the Container Service will be
apparent from the fact that on Tondiarpet (Madras)-New Delhi Container
Service the transit time fixed by the Railways was 10 days as compared to
4 days taken by QTS, but the actual time taken in March, 1982 was 14
days. Likewise, on Wadi Bunder-Yeswantpur Container Service the tran-
sit time fixed by the Railways was 6 days as agaiost 2.5 days taken by
QTS, but the actual time taken was 15.4 days. Owing to excessive tran-
sit time, Centra! Railway was not able to mect fullythe demands of trade
for containers during the years 1979-80 to 1981-82. There were shortfalls
in the supply of containers to the extent of 4133 in 1979 1980, 3697
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in 1980-81 and 1079 in 1981-82, leading to decline in loadings from 6184
containers in 1979-80 to 4223 in 1982-83. On the Western Railway, the
position was even worse. Container loadings declined from 8822 i
1977-78 to 53.52 in 1982-83. Iow costly the excessive transit time had
proved to be will be seen from the fact that by controlling the transit
time and reducing detention to containers, additional 981 containers could
be available for loading, thereby augmentin? the earning potential of
'Raiiivays by Rs 2.40 crores per year. In a note furnished to the Commi-
ttee, the Ministry have stated that tramsit ti.ne can improve if direct
super-fast giods trains are rua regualarly on container routes. This
questioa i under tie consideratioa of tae Mintstry.

1.67 The Committee are firmly of the view that if the Railway
Container Service is to successfully compete with the road service, the
first thing it has to do is to drastically cut down the transit time. It i
hardly necessary for the Committee to point out that with a substantial
reduction in transit time, the existing containers can carry for more load-
ings than at present. The Committee note that a proposal under the
consideration of the Atinistry is to run dircet super-fast trains regularly
on container routes. The Committee will like the Ministry to implement
the above proposal at the earliest. Together with it, the Committee will
like the Ministry to consider re-orienting the existing system so as to
concentrate more in sectors where it is pessible to rum a siagle unit
train from start to finish witbout any intermediate detemtion. In addi-
tion, deterinined efforts should be made by the Ministry to cut down the
unnecessary hold-ups at the Railwasy and consignees’ ends at the termi-
nals. In the opision ot the Committee, the aim of the Railway Container
Service should be to bring down the transit time in the first instance to
the level of the target time fixed by the Railways and later om te bring it
as near as possible to the QTS time.

1.68 Iatimately connected with the question of high turn-reund
time is the question of fixing a deterrent demurrage rate. The Committee
observe that theugh the Contanier Service has been in operation from
January 1966, demurrage charges for the delayed release of coataimers
were introduced in September 1979. No peralty was imposed on users
for dctaining the containers till then. However, the demurrage rate, viz.
Rs. 30 for the first day is very low as compared to the average earnings
of Rs. 63 per day of a container in 1981-82. The reason givem by the
Ministry for the very low rate of demurrage is that *‘the contaimer service
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being sensitive, it was feared that if the demurrdge rates were fncreased
the trade might reseat and divert the traffic to road. Besides, there were
hardly any cases of heavy delays fo containers at the warehouses of the
users.” In evidence also, it was stated that the ‘‘jocidence” of the
people ‘retaining containers for a long time is not very high”™ The
Committee are surprised to leara this in view of the fact that a random
check by Audit on the Western Railway in October 1981 revealed that
containers were often detained for unduly long periods extending upto 21
days after their arrival at termiuals by the consigness using them as
storage godowns. While the Committee agree that the question of demu-
rrage charges should not be allowed to become an unnecessary irritant to
the customers, they are also positive that the containers should not be
allowed to be misused by unscrupulous consignecs as storage godowns.
With this end in view, the Committee desire that while the demurrage
charges for the first two days may remain unchanged, the charges for
the third day onwards should be sharply incrcased so as to act as a deter-
rent.

1.69 Another important reason for the deteriorating performance of
the Containers Service is the heavy empty haulage of containers. With a
view to reducing empty haulage and improving utilisation the containers
were being utilised on a pooled basis from 1975-76 and not in Railway
based closed circuits. But, in spite of this, a large number of containers
are hauled empty. According to a test check of the performance reports
of the Railways for March 1983 by Audit, empty haulage of containers
was as high as 41.8°/ on the Eastern Railway, 397, on the South-Central
Railway, 329, on the South-Fastern Railway and 279, on the Western
Railway. In evidence. Member (Traffic) pleaded that ‘ in any transport
organisation, certain element of empty haulage is inevitable (and) to have
a perfectly matched traffic is very, very difficult.”” However, he conceded
“we will have to reorient our marketing strategy to reduce empty
haulage. Our effort is to bring it down to 2077”". The Committee
strongly recommend that the Railways should keep the position under
constant review and make sustained marketing eflorts in order to minimise
the empty haulage. With this end in view, the Committee would like the
Ministry to examine the feasibility of offering special station to station
rates in case they find that on the return way, the containers are likely te

g0 empty.

1.70 From the comparative data ef the road transport rates and
the railway centaimer service rates furnished by the Ministry of Railways,
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the Committee find that as against the road rate of Rs. 35-40 per quintal
on Cernac Bridge-New Delhi route the container service rate was
Rs. 62 01 for lubricating oil and manufactured plastic Like wise, as
against the road rate of Rs. 50-60 per quintal on Tondiarpet-New Delhi
route, the container rate for lubricating oil was Rs 92.35 and for weldiog
rods Rs. 8032 per quintal. Similarly, as against the road rate of
Rs. 16.22 per quintal on the Wadi Bunder-Secunderabad route, the con-
tainer service rate was Rs. 61 for radios transistors and Rs 59 for swit-
chgears The same is true of other routes The Commitiee feel that
there is enough scope to wean away high rated goods traffic from road
transport by making container service more attractive. To this end, the
Commi tee will like the Ministrv of Railways (Railway Board) to make
a thorough study of their haulage rates vis-a-vis those offered by road
transport. and wherever possible, to make their rates competitive. The
position should be kept under constant review.

1.71 Performance of road units of the Railways coatainer service
has been another factor responsible for the deterioration of the service
The Railway’s container terminal!s held 116 road units. A test check of
their performance reporis during March 1982 disclosed that only :8
vehicles were in effective use for delivery and collection of the containers,
11 were out of use to cannibalisation of their parts and the remaining 47
were either under rcpair or awaiting repairs. Thus nearly 30,7 of the
road vehicles were out of effective use for container traffic. Tais was
mainly due to maintenance problems. The Railway workshops are not
geared for the periodical overhauls and other repair facilities for road
vehicles. Admittedly, it is necessary to maintain the road units i) an
cfficient manner. The Committee were informel that if the work rela-
ting to repairs and overhauling was entrusted to private worsshops, it
would work out to be cheaper as compared to the existing system in the
Railways Since the Dailways are not averse to this suggestion, the
Committee would like the Ministry of Railways to examine it and imp'e
ment it if found feasiblc and cheaper.

1.72 Container service opcrated only o1 ome MG cam 3G r ute.
viz. Wadi-Bunder—Yesvantpur (imtroduced in November 1989) with
transhipment of containers at Guntakal Tais service remained i1 force
till Javouary 1983, when the Guntakal-Bangalore section was converted
into BG. Another BG-cum-MG service was introducted ia December
1900 between KP Docks, Calcutta and Raxaul The Railways have
stated that so far their thrust of investment and marketing eMorts was on
BG routes only. This was because amy transhipment meant additional
delay. Hewever, there are certain other important coasideratioss favour-
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ing the extension of container service to MG routes. All new contaiuers
wite S—tonne capacity have been so designed as to be capable of moving
on both BG and MG scctions. At present a major problem faced in
trarstizment is the damage to comsignmeats; particularly in ease of
indusirizl goods of high value, the damage is sometimes serious.
Pilferage is another problein. 1f the MG sections are also containerised,
there wi!l be no such probiem in transhipment. In the context of the
Railways’ efforts to optimise the use of the existing containers, the
wv:ember (Traffic) promised to undertake a study to see if it is possibie to
extend the container service to certain MG sectioas. The Comnmittee
desire that the proposcd study should be undertaken at an early date and
its results comimunicated to the Committee

1.73 Tke Committee note that **Owa your own container’’ scheme
was laanched ia the year 1972, bat there was no res;onse from the trade.
The scheme was again revived lz‘er and for the first time in December
1989, 12 containers were purchased by a firm of Nepal. The scheme has
not been able to make much headway thereafter. The Committce feel
that a very hlf-hearted efort was made by the Railways first to launch
thec scheme and thea to revive it. 1' was not functioaed the way it should
have. It is high time that the scheme was thoroughly re-examined and
reoricnted with a view to making it a success.

1.74 The Committee note that on the basis of experience of some
of the Railway systems abroad, the Indian Railways have adopted the life
of a container as 15 years. The Committee also note that norms of perio-
dical overhauling have also becen laid down. The Committee desire that
tle norms of replacement and pericdical overhaul should be strictly obser-
ved so that the container holdings remain in proper usable condition and
the trade may not be discouraged from making use of the container
service

1.75 The performance of the container service upto 1974-75 was the
subjcct matier of comment in paragraph 8 of the Report of the Comptro-
ler ard Auditor General of India for the year 1975-76—Union Govern-
ment (Railways). The Public Accounts Committee had called upon the
Railway Board inter alia to undertake a study of the economics of each
container service. 7This study has, however, not yet been under‘aken
for which the Member (Trafficc Railway Board expressed regret
to the Committee during evidence and assured that such a study would
be completed within the next six months. The Committee desire
that tte proposed study should also include a financial appraisal of
the cotire scheme. The committee would like to be informed of the results
of the study. '
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IV. General
1.76 (i) Non-weighment of containers

According Audit paragraph the containers which are loaded either
by the customers or by the agents of the Railways (freight forwarders) are
not subjected to weighment at the originating points. The possibility of
overloading of the containers and the Railway losing revenue cannot be
ruled out particularly in case of heavy density commodities like edible
oils in packed tins, etc. A test weighment of a few containers on certain
occasions during 1971 to 1981 at the Carnac Bridge terminal of Western
Railway disclosed excess weight in 40 to 50 per cent of the containers
weighed resulting in recovery of undercharges of Rs. 5,588. Assuming
that the trend of overloading and recovery of undercharges would be of
the above order, the extent of loss of earnings due to non-weighment of
inward containers alone (32,462) would be of the order of Rs. 29.25
lakhs for the period from April 1974 to March 1981.

1.77 The Audit paragraph stated that Non-weighment of containers
was due to non-provision of suitable weighing equipment. The imported
‘Orton’ type diesel crane 10/20 tonne capacity supplied for use at some
of the container terminals had a device which could ascertain the weight
or the container as it handled the same. But this mechanism had been
removed in 1967 as adequate clearance was not available for free working

" of the same. Hence the non-weighment of containers continues without

any remedial action so far.

1.78 In a note furnished to the Committee, the Ministry have inter
alia stated as follows :

“Loadability of different commodities moving in containers and the
weight for charge are determined after carrying out test weigh-
ments in accordance with the extent procedure. Moreover,
packages/consignments offered by the reputed firms are mostly
of uniform size and standard weight and as such weight of the
consignments in most cases is computable without nccessitating

weighment of containers. 1In casc of excisable items viz. Starch,
glucose brandy bottles, TV sets. etc., the weight is stencilled on
each package or bag, and the same is adopted by the Railways.
The necessity of undertaking weighment of individual containers
as a matter of course has not arisen”.
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1.79 During evidcnce, the Member (Traffic) commented upon
audit observations as follows :

“Overloading is not there to that extent. If you look at the com-
modities which we notmally load in the containers, which
account for about 80¢, of what we load in the containers, the
loadability of these can be about thrce to four tonnes against
the capaeity of 5 tonnes.  There are exceptional instances when
overloading is there like in one case we found that the marble
chips were loaded wiich were excess to the capacity. Otherwise
to generalisc that there is overloading, is not correct.”

1.80 On being told that the Audit had taken these figures from the
weight-bridge, the witness stated : -

“If you take the totality and the total number of containers loaded,
you will find that the extent of overloading is not that much
which has bect, pointed out by the Audit.  Out of about 32524
containers which were leuded, 62 were weighed before delivery
and out of these 25 were found to Lave been over-loaded.™

1.81 The Comumittee desired to know whether the Railways had
thought of introcucing the syttem ol weighment of ccentainers, the
Chairman, Raiiway Eowrd gave the tellowing reply .

“Qut of 45 commouitics which are generally loaded in the con-
tainers, 10 -cof them perhaps could be overloaded.  The point
raised Ly you is very correct. But the only miethod which we
cun adept is that we :bould in ihe first instance do a test
weighment befoie we start the taffic and then give the norm
and stick to that number, so that future .weighment is not
necessary.”

1.2  When asked to give ratio in terms of tonnage of the 33 and

16 ¢ o micditics, the witncss gave the following information :

“In the casc ot hairoil, the loadability 1s five tonnes, vanaspati 4.6
tonnes and lubiicants 4 4. tonnes against the capacity of five

tonnes.”
The Member (Trafficy added

“In respect of 80 per cent ol comimoeditics which arce contained in
the container it is not possible to overload the container. 1
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have not checked up the other 20 per cent. If as a result of
the enquiry 1 find that my stand was wrong, then 1 will take

whatever steps are required.

I will come up with facts. In

the casc of 43 commodities, which 1 have checked up, it is not
possible to overload.”

1.83 In a note submitted after cvidence, the Ministry of Railways
have stated that ‘‘the position has now been checked and it is seen that
there was no case of overloading of there (10) commodities, as would be
seen from the particulars given below : —

1982-83
S. Commodity No. of Tonnage Actua! Average
No. ‘ contai- loaded average loadability
ners weight per fixed
loaded container (Tonnes)
(Tonncs)
1. Soap §,096 29,176 4.8 5.0
2. Hair Oil No traffic —- — 5.0
3. Telephone 344 8.9 2.4 5.0
material
4., Medicines 1,003 4,165 4.2 5.0
S. Animal Feed 168 840 5.0 5.0
6. Paints 28 136 4.6 4.8
7. Dry Batteries 145 612 4.2 4.9
8. Typewriters 149 449 3.0 4.8
9. Abrasives 8 40 5.0 5.0
10. Electrodes 963 2,025 2.1 4.6

1.84 1n support of their claim the Ministry of Railways have
submitted the following statements after the evidence was over :

I Statement showing results of random checks and test weighments

of containers carricd out by railways at the container terminals during
January 84 is given below (—
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Name No.of Commodity Weight in Quintals

of contai- ———=————— Excess Min. = Under
terminal ners weight  weight . weight weight charges
test declared as per found for reco-
weighed reweihg- charge vered
ment per two
conta-
iners
Wadi 2 Alluminium
Bunder Collapsible
Tubes 12 12 Nil 40 Nil
' 2 Rubber Tyres
& Tubes 40 45 5.0 50 Nil
Wadi
Bunder 2 Teleprinters 30 35 5.0 50 Nil
Carnaco
Bridge 2 Liquor 66 68.5 2.6 66 Rs. 90
2 Biscuits S0 57 7.0 50 Rs. 364
(in dispute)
New Delhi 2 Soap 99 99 Nil 100 Nil
2 Sanitary-

wares 40 42.4 2.4 45 Nil

e e i e

1I Statement showing the containers reccived and despatched at
Shalimar money with tlie results of the weighment done during August to
December 83 and January 84 :

Month Total No. of No. of containers Under Charges

containers weighed with excess weight  recovered
Oo/W I/W o/w /W Rs.
Aug. 83 679 230 Nil Nil _ Nil
Sep. 83 532 246 Nil Nil Nil
Oct. 83 621 296 Nil Nil Nil
Nov. 83 560 305 Nil Nil Nil
Dec. 83 735 265 Nil 2 950

Jan. 84 665 352 Nil Nil Nil
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1.85 In reply to a point raised in para 5 of the Advance Report of
the Comptroller and Auditor General of India for the year 1980-81 regard-
ing the reasons for non-weighment of containers, the Railway Board had
inter alia stated that a “‘suggestion to provide thc weighing mechanism
to the cranes is noted and in future procurement, the possibility of
providing the weighing mechanism will be explained™ (October, 1982).
The Committee enquired whether any progress had been madc in the
matter. In a written reply, the Ministry of Rallways (Railway Board)
have stated :

“The suggestion has been brought to the notice of the Railways for
placing new demands with weighing mechanism as and when
the existing cranes become due for replacement.”

1.86 The Committee note that the containers which are loaded either
by the customers or by the agents of the Railways (freight forwarders}
aré not subjected to weighment at originating points. A test weighment
of a few containers on certain occasions during the period 1974 to 1981
at the Carnac Bridge terminal of Western Railway disclosed excess load
in 40 to 60°, of the containzrs. The representative of the Railway Board
contended in evidence that overloading of the containers was not to the
extent pointed out by Audit as about 80° of the commodities which are
loaded in containers have a weight of 3-4 tonnes as against the eapacity
of 5 tonnes of a containzr. It was only in exceptiona! cascs that there
was an overloading. The Committee have also been informed by the
Ministry that the Railway Board have asked all the Railway Administra-
tions to place orders for cranes with weighing mechanism as and when
the existing cranes become due for replacement. The Commitice desire
that pending the provision of proper weighing mechanism at important
points, the Railway should ensure that all commodities to be loaded in
containers particularly high density commodities, are first test-weighed
and their loadability as also the tariff to be charged therefor determined
accordingly.

(ii) International Standards Organisation (1SO) « ontainers

1.87 Between 1976-77 and 1981-82, the import/export traffic via the
Indian Ports in foreign containers in 20 ft. long, 20 tonne capacity, had
increased from 6,825 to 1,56,583. In order to match the infand transport
facilities therefor. the Railway Board had created since 1975, in consulta-
tion with the Ministry of Commerce, certain terminal and other infrast-
ructural facilities at Bangalore, Ahmedabad and New Delhi. The
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terminal at Pragati Maidan near Delhi was completed at a cost of Rs. 9
lakhs in August, 1981. About 140 bogie wagon flats have been modified
~at a cost of Rs. 9.52 lakhs and procurement of another 350 wagon flats
ata cost of Rs. 4.20 crores have been ordered in 1980-81 works
programme to transport the above containers. However, owing to delay
in finalisation of combined transport document procedures by the con-
cerned Ministries, the Railways could commence this foreign container
service from August 1981 only in one route between Madras port
and Bangalore and moved 263 containers in 1981-82. Railway’s efforts
to wean away the new mode of sea-cum-land traffic are yet to gather
momentum.

1.88 Audit has further informed the Committee that movement of
goods on sea-cum-road rail routes by standard size containers is being
preferred increasingly.  Details of 1SO containers handled at some of the
major ports (In terms of 20 ft. long and 20 tonne capacity)

1977-78 1981-82
Bombay 13599 132195
Calcutta-Haldia 7j 2 20309
Madras Nil 14807

The work of providing inland container depot at Ahmedabad sanc-
tioned in 1980-81 at a cost of Rs. 1.67 lakhs has not progressed as only
a sum of Rs. 3 lakhs was spent upto 1982-83.

There is no programme of setting up any inland container terminal
in or around Calcutta-Haldia.

As regards Pragati Maidan container terminal in new Delhi, the
depot has not so far been opened for receipt and despatch of ISO con-
tainers traffic.

During 1982-83, 323 containers moved between Madras Port and
Bangalore.

1.89 In a note on the International Standard Organisation containers
the Ministry of Railways have stated as follows :

““Ministry of Commerce is the nodal Ministry for Containerisation
projects both at ports as well as inland locations in India. They
set up in Inter-ministerial co-ordination committee in 1979 to
take action on the various Containerisation projects and moni-
tor their progress. V
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As a follow-up of the various recommendations of the working
Groups set up by the Government earlier and the deliberations
of the Inter-ministerial Coordination Committee the following
policy decisions were taken.

(a) The Railways will develop infrastructural facilities for rail move-
ment of ISO containers between the ports and Inland Container

Depots (ICDs).

(b) ICDs would be set up at Bangalore, Delhi and Ahmedabad in
the first phase. These depots would serve as dry ports where customs
examination would be undertaken thereby eliminating customs formalities
at the maritime ports.

(c) Railways will procure adequate number of container flats for
carriage of 1SO containers.

In keeping with the above decisions, Inland container Depots have
been set up at Bangalore Contonment, Guntur {(Reddipalem) and Pragati
Maidan, New Delhi, on pilot project basis, with a view to make an early
beginning of ISO Container services.

As regards the full-fliedged 1CDs, the project report ior establishment
of ICD at Bangalore has already been approved by the Ministry of Rail-
ways. Acquisition of land between Krishnarajapuram and whiteficld
stations near Bangalore is in progress. The project report for setting up
an ICD at Delhi (Tughlakabad) has been completed and is under ¢xami-
nation. For setting up an 1CD at Ahmedabad. the land selected for the
purpose could not be acquired bacause of a writ petition filed in High
Court of Gujarat. The State Government is pursuing the matter to get it

settled early.

In regard to rolling stock and handling equipment for the ICDs, the
following provision has been made for—
(i) the manufacture of 425 BFK'T type flat wagons to be made

available by 1985-8¢. In the first instance, provision has been
included in the 1980-81 Polling Stock Programme for 350 flat

wagons ; and

(i) the procurement of 4 Mobile Lifting Road Cranes and to
Goliath Granes in the 1980-81 Machinery and Plant programme.

. In addition, it was also decided to make use of 50 BFKI flat wagons
built for domestic container traffic by making them versatile 1.c., capablc
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of carrying both domestic and ISO containers. Also, another 80 BFR
type flat wagons have been modifled for the carriage of 1SO containers.

During 1981-82, 229 TEUs (twenty-foot equivalent units of 1SO con-
tainers) were trasported. carning freight charges of Rs. 2.29 lakhs and
during 1982-83 the loading and earnings improved to 323 TEUs and
Rs. 3.18 lakhs and during the first four months of 1983-84 from April to
July, 83.as many as 130+ TEUs have already been transported earning
freight charges of Rs. 23.08 lakhs.”

Regarding terminals at Pragati Maidan, the Ministry had earlier
stated :

“The pilot ICr) at Pragati Maidan, New Dclhi, though ready in all
respects since August 81, could not be tormaily commissioned
sQ fur mainly on account of demands made by the Transport &
Dock Workers” Union, Bombay Port.”

in a subsequent note rurnished to the Committee, the Ministry have
now stated :

“The dispute betwee: the Bombay Dock Workers Labour Union
and the Bembay Port Trust has been settled recently and move-
of 1SO container trathic from Bombay Port has commenced in
¢.f. 14 283, Proposals arc under examination to establish an
1CD at Gauhat and link 1t with Calcutta/Haldia ports, after the
conveisionn of New Bongaigaon-Gauhati section into Broad
gauge, which is alrcady in progress.”

1.90 In regard to movement of 1SO to, hinterland served by the
ports at Bombay, Calcutta and Madras, the Ministry informed as
follows :

“Combined Transport, document was finalised in February, 1983 by
the concerned agencies after which only the 1SO. container ser-
vices could really start, during the period from April, 1983 to
January, 1984 the total number of 1ISO containers worked to/
from “adrus and Cochin ports was 2943 TEMO (Twenty foot
Lguipment Units) As a result of these the railways have covered
a numhcr of Rs. 33.12 lakhs  Movement of ISO container
tiaffic to and from Calcutta ports as a regular measure is yet to
commence.”

1.91 in regard to establishing 1CD at Gauhati, the Ministry inform-
¢d the Committee as follows :-
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“It is not possible to move 1.S.0. containers on the metre gauge due
to infringement of the maximum moving dimensions. Hence,
the establishement of Inland Container Depot at Gauhati has
been linked to the completion of New Bongaigaon-Gauhati

broad gauge section which is likely to be completed by June,
1984.”

1.92 During cvidence on an enquiry, the Member (Traffic) informed
the Committee in this connection as follows :

“There is lot of scope internationally for the container service. [ am
glad to say we have made a beginning in that. During 1983-84,
upto November, 1983 we have handled about more than 2,300
containers and the freight we have earned upto November this
year {rom the ISO container tratiic 1s about Ks. 34 to 35 lakhs.
We are going ahead. Thisis the other strategy wc want to
adopt for marketing. We want to tap all avenucs and try to
build it in a big way......

We have set up container handling terminals at Bangalore in Karna-
taka, New Delhi, Guntur, Anabathi and other places. Since port
and customs are involved in this an interministerial group is
working on that. We are doing our part with capital investment
as well as our organisation to fall in line with this trend.”

1.93 As regards the latest position regarding  estabiishment of 1CDs
at Ahmedabad and Gauhati, the Ministry have stated in a further note :
“(i) Acquisition of lind required for the ICD at Ahmedabad is (still)
pending and the matter is subjudice in Gujarat High Court.

(i1) The work of sctting up the ICD at Amingaon near Gauhati has
been included in the works programme for 1984-85."

1.94 Noting an iucrease from 6825 to 1,56,583 sumbers between the
period 1976-77 and 1981-82 in the import/export traftic via the Indian
ports in 20' long, 20 tonne capacity International Standards Organisation
containers, the Railway Board, in consultation with the Ministry of
Commerce, created matching inland transport facilities at Bangalore,
Abmedabad and New Delhi. The terminal at Pragati Maidan (New
Delhi) was completed at a cost of Rs. 9 lakhs in August, 1981. About
140 bogie wagon flats have been modified at a cost of Rs. 9.52 lakhs and
procurement of another 350 wagon flats at a cost of Rs. 4.20 crores have
been ordered in 1980-81 works programme to transport the ISO con-
tainers. However, owing to delay in finalisation of combined transport
document procedures by the concerned Ministries, the Railways could
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commence this foreign container service from August 1981 only in one
route between Madras port and Bangalore. The work of providing inland
container depot at Ahmedabad sanctioned in 1980-81 has not progressed,
as acquisition of a suitable piece of land for the terminal is sub-judice.
The Committee note that the dispute between the Bombay Dock Workers
Labour Union and the Bombay Port Trust has since been settled and
movement of ISO container traflic from/to Bombay port has commenced
wef. 14.3.1984. In 1981-82, 229 TE Us were transported earning
freight charges of Rs. 2.29 lakhs and during 1982-83 the loading and
earnings improved to 323 TE Us and Rs. 3.18 lakhs respectively. During
the period from April 1983 to January 1984 the total number of ISO
containers movcd to/from Madras and Cochin ports was 2943 TE Us. As
a result of these movements the Railways have earnmed a revenue of
Rs. 35.12 lakhs. This increase was apparently due to the fact that
movement of goods on sea-cum-road routes by 1SO containers was being
preferred increasingly. There is thus great scope for 1SO container
service, which the Commitiec feel should be fully exploited by the
Railways. The Committee would like to have a farther Report in the
matter. Tbey would also like o be informed of the latest position regard-
ing establishment of ICDs at Ahmedabad and Gauhati as also movement
of 1SO traflic from Calcutta port on a regular basis.

NEW DELHI SUNIL MAITRA
April 27,1984 Chairman,

Vaisakha 7, 1906 (S) Public Accounts Committee
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APPENDIX I
(Vide Page 1 of the Report)

Audit Paragraph 2 of the Advance Report of the C & AG for the year
1981-82 (Railways) relating to the Ministry of Railwcys (Railway Board)
on performance of Containcr Service.

I.  Introduction

2.1 Container service was introduced from 1966 between specified ter-
minals in crder to wean away diversion of high rated goods traffic to road
by ensuring quick and safe door to door transport of goods without any
handling of the contents either at the transhipment point, ¢n roure. if any
or at the goods sheds. The steel containers are water and pilfer proof,
having a carrving capacity (CC) of 4.5/5.0 tonne and six such containers
are transported on a flat bogie w:_lgoh. These services got established on
9 routes by 1971-72, 12 routes by 1974-75 and 16 routes by 1981-82.

2.2 Functioning of the container service has been revicwed by Audit
and the results are detailed in the succeeding paragraphs.

I.  Holdine and traffi- materialisation

: No. of loadings - Earnings
Year Holding ———————— _
Total Per Total Per
container (Rs. in  container
per year lakhs) per day
Rs.
1971-72 686 31880 46 144 57.5
1976-77 2086 43052 21 A 338 44 4
1980-81 2096 43649 21 511 66.8

1981-82 2345 37864 16 542 63.3

2.3 It may be seen from the above table that the container loading
dropped significantly in 1901-82 and the efficiency indices, namely load-
ing per container per year declined to 16 in 19%1-82 as compared with 21

48
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achieved in 1976-77. This is indicative of poor utilisation of container
in a year. The increase in the earnings of about 60 per cent during this
period is primarily due to increase in the general tariff rates. On the
Western Railways which initially commenced this service in 1966, the
decline in traffic was to the extent of 40 per cent as compared to their
traffic of 1976-77. Two of their regular services introduced in 1967 and
and 1973 were closed in 1979.

2.4 Nevertheless, container fleet is being augmented by addition of
850 containers besides replacement of 518 containers.  Of these ordered
(1368) in September 1980, 311 containers were rcceived by end of 1981-82,
and the balance (1057) supply is in progress during 1982-83. These
additions were justified to increse container loading by 50 per day.

Ill. Factors affecting the performance

2.5 The factors responsible for the deterirating performance of the
container service have been analysed below :

(i) Overaged and damaged containers

2.6 (a) Initially, life of a container was fixed at 40 years (same as of a

wagon). Subsequently, in February 1981 Research, Designs and Standards

Organisation (RDSO) has proposed to fix the life of a container as 15

- years, subject to its being given proper periodic overhaul (POH). This
has not yet been approved by the Railway Board (November 19§2).

(b) In the meanwhile, due to absence of norms for replacement and
periodical overhaul, containers in badly damaged conditions continue to
be in service, which the trade is reluctant to load (Western Railway).

(ii) Empty haulage of containers

2.7 With a view to reducing empty haulage and improving utilisation,
the containers and flats were being utilised on a pooled basis from
1975-76 and not in Railway based closed circuits. But duc primarily to
lack of coordination between the Railwavs and imbalance of traffic.
sizeable number of containers are hauled empty. A test check of th¥
performance reports of the Railways for March 1982, indicated empty
haulage of containers, the maximum being on the Fastern Railway
(41.3 per cent of the total inward receipts), followed by South Central
(39 per ceni), South Eastern (32 per cent) and Western (27 per cent).
The Southern Railway had the minimum empty haulage of 15 per cent.
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Despite the container services being operated on selective routes, its
empty haulage is comparatively high on the Eastern, South Central,
South Central, South Eastern and Western Railways, indicating need for
sustained marketing efforts.

(iti) Excess turnround time

2.8 The turnround time has increcased from 17 days in 1976-77 to
21.6 davs in 1981-82. This high turnround time is partly accounted
by transit tim¢ for movement of containers betwecen the two terminals
and partly by its hold up at the Railway's or consignee’s premises at the
terminal. The Zonal Railways fix a target transit time for each container
service. The containers are moved by nominated quick transit (QTS)
goods trains. The average speed of such QTS trains is 22-23 km per
hour. Hence the transit time of containers by these trains even on the
longest container route between New !Delhi-Bangalore (2544 km) would
not exceed S days. A test check in Audit of the performance reports of
regular services for March 1982 of the Zonal Railways revealed that the
target transit time have been fixed much in excess of the running time
required by QTS service and the actual transit time taken for the move-
ment of containers was still higher as brought out below :

Dis-  Transit time (days) Actual

Container service

Railway —— tance transit
From To (km) ascom- as fixed time
pared by taken
with Rail- by
refer- way Rail-
ence to ways
QTS (days) .
Southern Tondiarpet  New Delhi 2185 4 10 14
(Madras)
Bangalore ~ New Delhi 2544 5 11 15
Northern New Delhi  Bangalore 2544 5 20 to 13 to
New Delhi  Tondiarpet 2185 4 21 14
Central Wadi Bunder Tondiarpet 1286 3 6 15.7
Wadi Bunder Secunderabad 794 2 5 11.8
Wadi Bunder Shalimar 1968 4 6 11.9
Wadi Bunder Yesvantapur 1114 2.5 6 15.4

L g
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2.9 Due to excessive transit (turnround) time, Central Railway was
not able to meet fully the demands of trade for containers during the
years 1979-80 to 198i-82. There werc shortfalls in the supply of empty
containers to the extent of 4133 in 1979-80, 3697 in 1980-81 and 1079 in

1981-82 leading to decline in loadings from 6186 containers in 1979-80
to 5332 containers in 1981-82.

2.10 On the Western Railway also the container loadings declined
from 8822 to 6059 between 1977-78 and 1981-82 due to shortage caused
by detention to containers. A random check by Audit in October 1981
revealed that containers were often detained for unduly long periods
extending upto 21 days after their arrival at thc terminals by the con-
signees using them as storage godown. As a result the Western Railway
could not achieve the targets of lvading laid down by it in any of the
vears from 1976-77. It closed down the services on Carnac Bridge—
Asarva and Carnac Bridge—RKota routes in 1979 due to decline in traffic
resulting from its inability to heep to the prescribed transit time,
originally committed to the users.

2.1]1 On the basis of an average lcad of 1590 km for container traflic
actually achieved during the 30 months period (April 1978 to September
1980), weightage for empty haulage of 26 per cent and a period of six
days for loading/unloading at the two terminals, the reasonable turn-
round time including transit time for a container works out to only 10
days. Against this, the actual turnround was 21.6 days in  1981-82
indicating poor utilisation of the containers. Calculated on the basis of
turnround of 10 days, the requirement of containers even for the muxi-
mum loading (43649) achieved in 1980-81 was about 1364 containers
whereas the actual holding at the cond of 1981 was 2345, This would
indicate that as many as 981 containers could be spared for additional
loading by controlling the transit time and reducing the detentions at
the terminals by the Railways. Thus, due to excessive turnround, the
earning potential of Rs. 66 thousand per day or Rs. 2.40 crores per
annum on their existing holding of containers, has not been harnessed.

(iv) Demurrage rates on containers

2.12 Though the container service was in operation from Junu, wy 1906,
demurrage charges for the delayed release of the container were intro-
duced from Septcmber 1979; thus, no penalty was impostd on users for
detaining the containers in their premises till then. The demurrage rate
viz. Rs. 30 for the first day was very low as Lomparcd to the average
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earnings of Rs. 57 per day of a container in 1971-72, Rs. 67 in 1980-81
and Rs. 63 in 1981- 2. The above demurrage does not take into account
the consequent detention to the wagon flats, road units and its staff.

2.13 Al the container terminals e.¢. Wadi Bunder, Shalimar, New
Delhi. Bungalore, eic. are not open for delivery on Sundays and
Holidays unlike the goods shieds wt these places which do not obstrve
such holidays  As a result, the containers and the connected assets such
as wagon flats, road units. etc. remain unutilised.

(v) Necn-extension of container service over BG/MG routes

2.14 At present container service operates only on cne MG-cum-BG
route viz. Wadi Bunder-Yesvantapur (introduced in November 1969)
with transhipment of containers at Guntakal. There has been no further
expansion of such service.

(vi) Performance of road units

2.15 The Railway’s container terminals hold 116 road units consisting
of a tractor and trailer unit costing Rs. 79,300 each (total investment Rs.
91.64 lakhs). A test check of their perfermance reports during March
1942 disclosed that only 58 vehicles were in eifective use for delivery and
collection of the containers : 11 vehicles were out of use cost Rs 8.96
lakhs) due to cannibalisation of their parts, etc. (4 on Western, 4 on
the Central, one on the Southern and two on the South Central Ruilways)
and the remaining 47 were either under repair or awaiting repairs, etc.

2.16 Thus, hardly 50 per cent of the road vehicles were in effective
use for container traffic.

IV Genercl

(i) Non-weighment of containers

2.17 The containers which arc loaded either by the customers or by
the agents of the Railways (freight forwarders) arc not subjected to weigh-
ment at the originating points.  The possibility of overloading of the
containers and the Railway losing revenue cannot be ruled out particu-
larly in casc of heavy density commodities like edible oils in packed tins,
etc. A test weighment of a few containers on certain occastons during
1974 to 1951 at the Carnac Bridge terminal of Western Railway disclosed
excess weight in 40 to 50 per cent of the containers weighed resulting in
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recovery of undercharges of Rs. 5,588. Assuming that the trend of over-
loading and recovery of undcrcharges would be of the above order, the
extent of loss of earnings due to non-weighment of inward containers
alone (32,462) would be of the order of Rs. 29.25 lakhs for the period
from April 1974 to March 1981.

718 Non-weighment of containers was due to non-provision of suita-
ble weighing equipment. The imported ‘Orten’ type diesel crane 10/20
tonne capacity supplied for use ut some of the container terminals had a
device which could ascertain the weight of the container as it handled the
same. But this mechanism had been removed in 1967 as adequate
clearance was not available for free working of the same. Hence the
non-weighment of containers cotinuous without any remedial action so
far.

(i) Internationul Standards Organisation (150) centainers

2.19 Between 1976-77 and 1981-82, thie import, export traffic via. the
Indian Ports in foreign containers in 20 ft. long. 29 tonne capacity, had
increased from 6,825 to 1,356,583, In order to match the inland transport
facilities therefor, the Railway Board had created since 1973 in consulta-
tion with the Ministry of Commerce, certain terminal and other iafras-
tructural facilitics at Bangalore, Ahmedabad o:nd New Delhi.  The ter-
minal at Pragati Matdan near Delhi was completed at a cost of Rs. 9
lakhs in August 1981, About 140 bogie wagon flats have been modified
at a cost of Rs. 9.52 lakhsand procurement of another 350 wagon flats
at a cost of Rs. 4.20 crores have been ordered in 1980-81 works pro-
gramme to transport the above containers.  However, owing to delay in
iinalisation of combined transport documert procedures by the concerned
Ministries, the Railways could commence this foreign container service
from August 1931 only in one route between Madras port.and Bangalore
and moved 263 containcrs in 1981-82.  Railway's cfforts to wean away
the new mode of sca-cum-land traffic are yet to gather momentum.

(iii) Financial appraisal

2.20 The Ministry of Railwavs (Railway Board) have not vet (October
1982) undertaken a study of the cconomics of the container service for
testing its viability kecping in view changes in the pattern of movements
introduced from time to time such as :

(a) pooling of containers umong the railways from 1976,
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(b) loading of containers in BOX and KC wagons on a substantial
scale due to shortage of container flats and for operational
reasons, and

(c) tarffic in ISO containers owned by non-railway parties.

The factors aforesaid indicate need for a fresh financial appraisal of
this scheme. :

V' Conclusion

2.21 (i) The container loading on the Indian Railways have declined
significantly from 43 052 in 1976-77 to 37,864 in 1981-82. The loading
indices per container per annum which was 21 in 1976-77 deteriorated to
16 in 1981-82 indicating its poor utilisation. Use of overaged dilapidated
containers affected the loading, specially on the Western Railway.

(11) Despite pooling of containcrs between the Railways, empty
haulage of containers continuous to be high with a maximum of 41.3 per
cent on Eastern Railway. This indicates need for sustained marketing
efforts.

(iti) Target transit time of containers were fixed very liberally and
even these turget were not adhered to by the Railways affecting the
turnround of the containers ; the actual turnround being 21 days in
19:1-82. By controlling the transit time and reducing dctention to con-
tainers at terminals, additional 981 containers would be available for
loading thereby harnessing the carnings potential of Railways by Rs. 2.40
Crores per year.

(iv) The containers were dctained by the users for long periods
(ranging upto even 21 days on the Western Railway) without being pena-
lised by way of recovery of demurrage charges till September 1979. The
demurrage rates prescribed thereafter were much less than the earnings of
containers per day (Rs. 30 against the earnings of Rs. 66) and these rates
have not been revised (November 1982).

(v) Though the containers have proved to be damage and pilfer
proof and best suited for BG/MG routes involving transhipment, this
service over the BG/MG routes has not been extended beyond a single
route introduced in November 1969.
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(vi) Road units procured for collection and delivery of containers

were grossly under-utilised in as much as only 50 per cent of them (58
out of 116) are being put to use.

(vii) Containers irrespective of whether loaded by the users or by
freight forwarders were not weighed owing to non-provision of suitable
weighing equipment ; even where such weighment devices were provided,
the same were removed, resulting in loss of revenue from overloading.

(viii) Railway’s efforts capture the high rated traffic in International
Containers are yet to gather momentum.
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APPENDIX |1

(I'ide paragraph 1,32)

Actual Turnround achioved in 198]-82

Loading per year 37864
Loading per day 104
Holding 2345
Repair, PO percentage 4
Effective holding ~j{’;gx 2345 — 2251
Turnround (5) 21.6



APPENDIX 111

(Vide paragraph 1.35)

(i) Detcils indicating the extent of surplus holding of containers on

tJ

the Zonul Railways.

Average number of containers loaded per month on 1996
regu'ar routes {1 routes in operation between April

1978 and September 1930 were taken into account).

Total container km per month (based on the actuals 31.7 lakhs
over 11 routes during April 1978 to September km,
1980).

Average distance (lead) 1590 km.

Empty haulage (baszd on the actuals from Inward 26 per cent
receipt at all the terminals in March 1982). of total

Transit time of containers between terminals from one 4 days
loading to another loading with 26 per cent empty

haulage (calculated on the basis of 22 km per hour

speed for through goods hauled by diesel/electric

traction in 1980-%1).

Extra time for loading/unloading, normal waiting 6 days
time for materialisation of load and for other opera-
tional factors @ 3 days per terminal.

Turnround (5+6) 10 days

57
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No. of containers required for the maximum loading
achieved so far i.e. 43649 in 1980-81 (4364 X 10)

365

Add extra containers 14 per cent to provide for 4
per cent POH repairs 10 per cent spare, peak
allowance

Total required for traffic in 1980-81.

(i) Holding in 1980-81
(i) Holding in 1981-82

1196

168
1364

2096
2345
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APPENDIX 1V
(Vide paragraph 1.35)

Turnround in 1982-83
Loading during 1982-83
Loading per day
Holding
Repair, POH per centage

Effective Holding

Turnround (5-+2)

36173
99
2464
4
96

— X =
100 2464=3365
2365 _ 23.8 days.

99



APPENDIX V
(Vide Introduction)

Statement of Conclusions/ Recommendaticns and Observations

o .
o

SI. No. Para No. Min/Deptt. Concerned Recommendations/Conclusions
1 2 3 4
1 1.63 M/O Railways The Container Service was introduced by the Railways in 1966
(Rly Board) between specified terminals in order to wean away diversion of high

r to door

rated goods traffic to road by ensuring quick and safe doo
at the

transport of goods without any handling of contents either
transhipment point. en routc, if any. or at the goods shed. These
services got established on 9 routes by 1971-72, 12 routes by 1974-75 and
16 routes by 1981-82. The Committee, however, observe that after
having made a ‘‘dent” in the traffic all along held by the road transport,
the Railways could not sustain it and during the last few years, there has
been a gradual fall in the Efficiency Index of the Service, namely loadings
per container per year. In 1971-72, with a holding of 686 containers, the
Railways carried 31,880 loadings. But in 1981-82, with 2,345 containers,



1.64

1.65

-do-

-do-

the number of loadings carried was only a fraction more, viz., 37864
Loadings. The Efficiency Index, declined from 46 in 1971-72 to 21 in
1980-81 and to 16 in 1981-82. On the Western Railway, which initially
commenced this Service in 1966, the decline in traffic was to the extent
of 407{ as compared to their traffic of 1976-77. Two of their regular
services introduced in 1967 and 1973 were closed in 1979. During
1982-83, there was further decline in the container traffic.

As to the main reasons for the deterioration in the performance
of the Container Service, the Committee observe that although certain
external factors beyond the control of Railways had accentuated the
process of decterioration, the root cause, as admitted by the Member
(Traffic), Railway Board, was the inability of the Railways to provide
the ‘quality of service’ which the private road hauliers were able to
provide as also the inability of the Railways to compete with them i
the matter of transit time and of rates. Another reason was the ineffi-
cient functioning of the road units of the Railways Container Service.

As the Committee obscrve, the road traffic has certain inherent
advantages over thc Railways in the matter of providing door to door
service. The transit time taken by the road transport is much less than
taken by the Container Service. For instance, the transit time fixed by
the Railwavs between New Delhi and Tondiarpet (Madras)—a distance
of 2185 Km.—is 10 days but the actual time taken by the Container
Service is 14 days. As against this, the transit time taken by the road
transport is 5-6 days. Likcwise, the transit time fixed by the Railways

19
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1.66

M/O Railways
(Rly. Board)

between New Delhi and Bangalore—a distance of 2544 Km.—is 11 days,

but the timc actually taken is 15 days. As against this, the transit time
taken by the road transport is 6-7 days. The road transport has also the
advantages of smaller unit load, freedom to pick and choose and flexibi-
lity to offer rates on day to day basis. Rather than haul the truck empty
on the return journey, it may even accept half the usual rates but not so
the Container Service. The question now arises, therefore, is whether it
was at all wisc on the part of the Railways to have ventured into this
line.  The Committee have, however, considered the matter in a wider
perspective especially in the context of development of integrated Sea,
Rail and Road Container Service the world over. Considering the over-
whelming advantage enjoyed by the Railways in the matter of fuel
consumption in case of long distance, the Committee feel that in the
interest of optimum utilisation of scarce resources of the country, the
Railways should not only continue with the Container Service but also
extend its coverage provided they can successfully overcome the short-
comings they are facing at present. This, the Committee will like to
point out, is no easy task and for this the Railways will have to do some
hard thinking not only to re-orient their whole approach and strategies
but will have to be mych more businesslike than hithertofore.

In the succeeding paragraphs, the Committee have dealt with
various specific points raised in the Audit paragraphs in regard to the
performance of the Container Service.

N
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The Committee observe that one of the main reasons for the
deteriorating performance of the Container Service is the unduly high
turn-round time of Containers. The reasonable turn-round time for a
Container has been worked out as 10 days. As against this, the actual
turn-round time of the Container Service during 1981-82 was 21.6 days
on an average. The turn-round time is partly accounted by transit time
for movement of Containers between the two terminals and partly by
their hold-up at the Rafways or consignees’ premises at the terminal:
How excessive is the transit time taken by the Container Service will be
apparent from the fact that on Tondiarpet (Madras)—New Delhi
Container Service the transit time fixed by the Railways was 10 days as
compared to 4 days taken by QTS, but the actual time taken in March,
1982 was 14 days. Likewise, on Wadi Bunder-Yeswantpur Coatainer
Service the transit time fixed by the Railways was 6 days as against 2.5
days taken by QTS, but the actual time taken was 15.4 days. Owing to
excessive transit time, Central Railway was not able to meet fully the
demands of trade for containers during the years 1979-80 to 1981-82.
There were shortfalls in the supply of containers to the extent of 4133 in
1979-80, 3697 in 1980-81 and 1079 in 1981-82, leading to decline in
loadings from 6186 containers in 1979-80 to 4223 in 1982-83. On the
Western Railway, the position was even worse. Container loadings
declined from 8822 in 1977-78 to 5352 in 1982-83. How costly the
excessive transit time had proved to be will be seen from the fact that by

£9
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1.67

M/O Railway
(Rly. Board)

controlling the transit time and reducing detention to containers, addi-
tional 281 containers could be available for loading, thereby augmenting
the earning potential of Railways by Rs. 2.40 crores per year. In a note
furnished to the Committee, the Ministry have stated that transit time
can improve if dircct super-fast goods trains are run regularly on con-
tainer routes. This question is under the consideration of the Ministry.

The Committee are firmly of the view that if the Railway Container
Service is to successfully compete with the road szrvice, the first thing it
has to do is to drastically cut down the transit time. It is hardly
necessary for the Committec to point out that with a substantial reduc-

-tion in transit time, the existing containers can carry far more loadings

than at present. The Committee note that a proposa! under the con-
sideration of the Ministry is to run direct super-fast trains regularly on
container routes. The Committee will like the Ministry to implement
the above proposal at the ecarliest. Together with it, the Committee
will like the Mivistry to consider re-orienting the existing system so as
to concentrate more in sectors where it is possible to run a single unit
train from start to finish without any intermediate detention. In
addition, determined efforts should be made by the Ministry to cut down
the unnecessary hold-ups at the Railways ‘and consignees’ ends at the
terminals. In the opinion of the Committee, the aim of the Railway
Coatainer Service should be to bring down the transit time in the first
instance to the level of the target time fixed by the Railways and later
on to bring it as near as possible to the QTS time.
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Intimately connected with the question of high turn-round time is the
question of fixing a deterrent demurrage rate. The Committee observe
that though the Container Service has been in operation from January,
1966, demurrage charges for the delayed release of containers were intro-
duced in September 1979. No penalty was imposed on users for detain-
ing the containers till then. However, the demurrage rate, viz, Rs. 30 for
the first day is very iow as compared to the average earniigs of Rs. 63
per day of a container in 1981-82. The reason given by the Ministry
for the very low rate of demurrage is that *“the container service being
sensitive, it was feared that if the demurrage rates were increased the trade
might resent and divert the traffic to road. Besides, there were hardly
any cases of heavy delays to containers at the warehouses of the users.”
In evidence also it was stated that the ‘incidence’ of people ‘‘retaining
contamers for a long time is not very high.” The Committee are sur-
prised to learn this in view of the fact that a random check by Audit on.
the Western Railwav in October 1981 revealed that containers were often
detained for unduly long periods extending upto 21 days after their
arrival at terminals by the consignees using them as storage godowns.
While the Committee agreee that the question of demurrage charges
should not be allowed to become an unnecessary irritant to the custo-
mers, they are also positive that the containers should not be allowed to
be misused by unscrupulous consignees as storage godowns. With this
end in view, the Committee desire that while the demurrage charges

for the first two days may remain unchanged, the charges for
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the third day onwards should be sharply increased so as to act as a
deterrent.
7 1.69 M/O Railways Another important reason for the deteriorating performance of the

(Rly. Board)

Containers Service is the heavy empty haulage of containers. With a
view to reducing empty haulage and improving utilisation the containers
were being utilised on a pooled basis from 1975-76 and not in Railway
based closed circuits. But, in spite of this, a large number of containers
are hauled empty. According to a test check of the performance reports
of the Railways for March 1983 by Audit, empty haulage of containers
was as high as 41.8%/ on the Eastern Railway, 39%, on the South-Central
Railway, 327, on the South-Eastern Railway and 27%; on.the Western
Railway. In evidence, Member (Traffic) pleaded that *““in any transport
organisation, certain element of empty haulage is inevitable (and) to
have a perfectly matched traffic is very, very difficult’”. However, he
conceded “we will have to reorient our marketing strategy to reduce
empty haulage. Our effort is to bring it down to 20% . The Committee
strongly recommend that the Railways should keep the position under
constant review and make sustained marketing efforts in order to mini-
mise the empty haulage. With this end in view, the Committee would
like the Ministry to examine the feasibility of offering special station to
station rates in case they fiad that on the return way, the containers are
likely to go empty.



1.70

1.71

-do-

-do-

From the comparative data of the road transport rates and the
railway container service rates furnished by the Ministry of Railways,
the Committee find that as against the road rate of Rs. 35-40 per quiti(al
on Carnac Bridge—New Delhi route the container service rate was
Rs. 62.01 for lubricating oil and manufactured plastic. Like-wise, as
against the road rate of Rs. 50-60 per quintal on Tondiarpet-New Delhi
route, the container rate for lubricating oil was Rs. 92.35 and for weld-
ing rods Rs. 80.32 per quintal. Similarly, as against the road rate of
Rs. 16-22 per quintal on the Wadi-Bunder—Secunderabad route, the
container service rate was Rs. 61 for radios/transistors and Rs. 59 for
switch-gears. The same is truec of other routes. The Committee feel
that there is enough scope to_wean away high rated goods traffic from
road transport by making container service more attractive. Yo this end,

the Committee will like the Ministry of Railways (Railway Board) to
make a thorough study of their haulage rates vis-g-vis those offered by

road transport, and wherever possible, to make their rates competitive.
The position should be kept under constant review.

Performance of road units of the Railways container service has
been another factor responsible for the deterioration of the service.
The Railway’s container terminals held 116 road units. A test check of
their performance reports during March 1982 disclosed that only 58
vehicles were in effective use for delivery and collection of the containers,
11 were out of use due to cannibalisation of their parts and the remain-

9
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1.72

M/O Railways
(Rly. Board)

ing 47 were cither undcr repair or awaiting repairs. Thus nearly 507, of
the road vehicles were out of effective use for container traffic. This
was mainly dve to maintenance problems. The Railway workshops are
not gearcd for the periodical overhauls and other repair facilities for
road vehicles.  Admittadly, it is necessary to maintain the road units in
an efficient manner.  The ( « mmittee were informed that if the work
relating to repairs and overhauling was entrusted to private workshops,
it would work out to be cheaper as compared to the existing system in
the Railways.  Since the Railways arc not averse to this suggestion, the
Committec would Jike the Ministry of Railways to examine it and imple-
ment it if found feasible and cheaper.

Container service operated only on one MG-cum-BG route, Viz.
Wadi-Bunder—VYesvantpur (introduced in November 1969) with tran-
shipment of containers at Guntakal. This servicc remained in force till
January 1983, when the Guntakal-Bangalore section was converted into
BG. Another BG-cum-MG service was introduced in December 1980
between KP Docks. Calcutta and Raxual. The Railways have stated that
so far their thrust of investment and marketing efforts was on BG routes
onlv. This was because any transhipment meant additional delay.
However, there are certain other important considerations favouring the
extension of container service to MG routes. All new containers with

S5-tonne capacity have been so designed as to be capable of moving on_

both BG and MG sections. At preseut a major problem faced in

R0



11

12

1.73

1.74

M/O Railways
(Rly. Board)

-do-

transhipment is thc damage to consignments ; particularly in case of
industrial goods of high value, the damage is sometimes serious. Pilfer-
age is ancther problem. If the MG sections are also containerised, there
will be no such problem in transhipment. In the context of the Railways’

efforts to optimise the usec of the existing containers, the Member
(Traffic) promised to undertake a study to see if it is possible to extend
the container service to certain® MG sections. The Committee desire
that the proposed study should be undertaken at an early date and its
results communicated to the Committee.

The Committee note that “Own vour own ‘container” scheme was
launched in the vear 1972, but there was no response {rom the trade.
The scheme was again revived later and for the first time in December
1980, 12 containers were purchased by a firm of Nepal. The scheme has
not be able to make much headway thereafter. The Committec feel that
a very half-hesrted effort was made by the Railways first to launch the
scheme and then to revive it. It has not functioned the way it should
have. It is high time that the scheme was thoroughly re-examined and
reoricnted with a view to making it a success.

The Committee note that on the basis of experience of some of the
Railway systeins abroad, the Indian Vailways have adopted the life of a
container as 15 ycars. The Committee also ncte that norms of periodi-
cal overhauling have also been laid down. The Committee desire that
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1.75 M/O Railway
(Rly. Board)

1.76 -do-

the norms of replacement and periodical cverhaul should be strictly
observed so that the container holdings remain in proper usable condition
and the trade may not be discouraged from making use of the container
service.

The performance of the container service upto 1974-75 was the sub-
ject matter of comment in paragraph § of the Report of the Comptroller
and Auditor Gencra!l of India for the year 1975-76— Union Government
(Railways). T1he Public Accounts Committee had called upon the Rail-
way Board inter aliu to undertake a study of the economics of each
container scrvice. This study has, hoyvever, not yet been undertaken,
for which the Member (Traffic) Railway Board expressed regret to the
Committee during evidence and assured that such a study would be com-
pleted within the next six months. The Committee desire that the pro-
posed study should also include a financial appraisal of the entire scheme.
The Committee would like to be informed of the results of the study.

The Commmittee note that the containers which are loaded either by
the customers or by the agents of the Railways (freight forwarders) are
not subjected to weighment at originating points. A test weighment of a
few containers on certain occasions during the period 1974 to 1981 at
the Carnac Bridge terminal of Western Railway disclosed excess load in
40 to 60°; of the containers. The representative of the Railway Board
contended in evidence that overloading of the containers was not to the
extent pointed out by Audit as about 80% of the commodities which are
loaded in containers have a weight of 3.4 tonnes as against the capacity

0L
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1.94

-do-

of 5 tonnes of a container, It was only in exceptional cases that there
was an overloading. The Committee have also been informed by the
Ministry that the Railway Board have asked all the Railway Administra-
tions to place orders for cranes with wejghing mechanism as and when
the existing cranes become due for replacement. The Committee desire
that pending the provision of proper weighing mechanism at important
points, the Railway should . ensure that all commodities to be loaded in
containers particularly high density commodities, are first test-weighed
and their loadability as also the traffic to be charged therefor determined

accordingly.

Noting an increase from 6825 to 1,:6,583 numbers between .he
period 1976-77 and 1981-82 in the import/export traffic via the Indian
ports in 20” long, 20 tonne capacity International Standards Organisation
containers, the Railway Board, in consultation with the Ministry of
Commerce, created matching inland transport facilities at Bangalore,
Ahmedabad and New Delhi.  The terminal at Pragat: Maidan (New
Delhi) was completed at a cost of Rs. 9 lakhs in August, 1981. About
140 bogie wagon flats have been modified at a cost of Rs. 9.52 lakhs
and procurement of another 350 wagon flats at a cost of Rs. 4.20 crores
have been ordered in 198-81 works programme to transport the ISO
containers. However, owing to dclay in finalisation of combined trans-
port document procedures by the concermed Ministries, the Railways

IL
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could commence this foreign container service from August 1981 only
in one route between Madras port and Bangalore. The work of
providing inland container depot at Ahmedabad sanctioned in 1980-81
has not progressed, as acquisition of a suitable picce of land for the
terminal is sub-judice. The Committee note that the dispute between
the Bombay Dock Workers Labour Union and the Bombay Port Trust
has since been settled and movement of ISO container traffic from/to
t ombay port has commenced w.e.f. 14.3.1984. In 1981-8_, 229 TE Us
were transported earning freight charges of Rs. 2.29 lakhs and during
1982-83 the loading and earnings improved to 323 TE Us and Rs. 3.18
lakhs respectively.  During the period from April 1983 to January 1984
the total number of 1SO containers moved to;from Madras and Cochin
ports was 2943 TE Us. As a result ol these movements the Railways
have earned a revenue of Rs. 35.12 lakhs. This increase was apparently
due to the fact that movement of goods on sea cum-road routes by ISO
containers was being preferred increasingly. There is thus great scope
for ISO container service, which the Committee feel should be fully
exploited by the Railways. The Committee would like to have a further
- report in the matter. They would also like to be informed of the latest
position regarding establishment of ICDs at Ahmedabad and Gaubhati as
also movement of ISO traffic from Calcutta port on a regular basis.
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